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\\onday, April 27, 1992/ Vaisakha 7, 1914
(Saka)

‘The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
[English)
Working of ITDC

“759. SHRI VUUAY KUMAR YADAV:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether the India Tourism Develop-

_ ment Corporation was set up in October
1966 after amalgamating various organisa-
Wons to promote tourism;

(b) whether the Government have as-
sessed the working of ITDC during silver
jubilee year 1991-92;

(c) it so, the details thereof; and

(d) the steps being taken to revitalisé
to protect he tourism industry?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL AVIATIONAND TOUR-
,J§M (SHR1 M.O.H. FAROOK). (a) Yes, Sir.

(b) and (c). ITDC's performance is re-
viewed at various leveis from time to time

Appraisal Review Meetings. Two such Met-
tings were heild on 30.5.1991 and 17.12.91
during 1991-92.

[Transtation}

SHRI VWOY KUMAR YADAV: Mr.
Speaker, Sir, Ithe reply is not complete. | had
asked in part (b) and part (c) of the question
to provide details of the assessment of the
working of India Tourism Development Cor-
poration. These details have not been pro-
vided. So { would like that before | ask the
supplementary a compiete reply to the main
question be given. ’

[Englishj

MR. SPEAKER: Now, please come to
the supplementary question. N

[Transiation]

SHRI VIJOY KUMAR YADAV: Let the
hon. Minster provide details first.

MR. SPEAKER: If you have any doubt
in your mind, you can put the supplementary
question .

SHRI VIJOY KUMAR YADAV: | do not
have any doubt. The details of assessment
have not been provided . If the details are
provided , only then | can ask a supplemen-
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tary. The hon. Minister should provide the
details of the assessment of ITDC’s working
and the results achieved.

[English]

SHRI M.O.H. FAROOK: Sir, the ap-
praisal has been done. He has asked about
the review. Actually, we are reviewing from
time to time . His question is whether any
review has been made during silver jubilee
year, we do notdo it in silver jubilee year. In
fact, every yearthe assessment is made and
wherever improvement has to be made, we
have to make it .

[Translation)

SHRI VIJOY KUMAR YADAV: Mr.
Speaker, Sir, the central Government has
adopted a new industrial policy recently. The
Govermnment is thinking about the privatisa-
tion of the industries in public sector under
this policy. Through you I would like to know
that afterthe review of the working of 1.T.D.C.
whether Government intends to privatise it
by making it a joint venture company. If so,
what are its aims and objectives and what
role will the corporation play?

[English)

SHRIM.O.H. FAROOK: Iwould like to
make itvery clearthatthere is no question of
privatisation. We want to disinvest some of
the shares of the ITDC because we do not
have money to invest more on these hotels
an other things. therefore, we would like to
disinvest some of the shares and in that
process we would like to go to equity partici-
pation.

[Translation)

SHRI VIJOY KUMAR YADAV: Mr.
Speaker, Sir, if this is done what would be its
impact on the employees in general and on
those working in regional offices of this cor-
poration in particular? Has the Government
thought about it? What would be done to
keep them in employment ? | would like to
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knowspecialiy what decision has beentaken
to safeguard their interests?

[English)

SHRI M.O.H. FAROOK: Sir, in that
process, we shall keep the interests of the
workers as our uppermost priority and then
while we are negotiating , we shall keep that *
in mind and try to protect the interests of the
workers.

SHRI S.B. SINGH: Sir, | would like to
submit that management in today's would
has become a high sophisticated affair.,
Now, irr the Appraisal Review Committees
do they have any Chartered Accountant to
look after the finance? Do they have any
trained experts in hotel management who,
can see how the hotels are running ? Do
they have marketing and operational man-
agementwhich can promote tourismabroad?
In the Appraisaal Committee do they have
any such people? .

SHRI M.O.H. FAROOK: Sir, we have
professionals in this field and we have also
financial experts as far as finance matters
are conceraed. Therefore, we are looking
into this matter in allthese aspects andthen
we are trying to do justice forit.

[Translation)

SHRISURYA NARAYAN YADAV: Mr.
Speaker, Sir, through you | would like to
know from the hon. Minister whether thg
India Tourism Development corporation will
give priority so educated unemployed to
construct hotels of tourist complex?

[English)

MR. SPEAKER : If you think it comes
out of this question, then you reply,
otherwise not,

SHRI M.O.H. FAROOK: | do not think.
[Translation]'

SHR!I SURYA NARAYAN YADAV:
Nobody bothers about the unemployed.
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(Interruptions)
[English)

SHRI P.C. CHACKO: Sir, the hon.
Minister has explained about the periodic
review of the performance of the ITDC. but,
| am very sure that hon. Minister will not be
satisfied withthe present performance ofthe
ITDC. The ITDC hotels are in the prime
locations in this country. But, indifferent
behaviour of the staff and the poor upkeep
of the hotel rooms contribute for the losses of
ITDC. We have adynamic Minister atthetop
of this ITDC. So, | would request the hon.
Minister assure this House that new steps
will be taken to relieve the ITDC from the
chronic problem it is facing.

SHRI M.O.H. FAROOK: Sir, we are
making attempts in this direction. Ido agree
to some of the views of the hon. Member .
We are taking all the possible rectifications
as far as possible . | assure to the hon.
Member that we will that .

Expenditure on Publicity

SHRI RAMDE'W RAM:
SHRI LALIT ORAON:

*760.

Willthe Minister of INFORMATION AND
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BROADCASTING be pleased to state:

(a) whether a iarge amount is spent by
the Government on publicity by way of
advertisements and hoardings to create
public awareness on important nationals
issues and Government policies;

(b) if so, the break-up of such
expenditure incurred under various heads
during the last three years;

(c) whether any economy has been
made during 1991-92 ; and

(d} if so, the effect of the economy cut
on the objectives tc be achieved through
publicity?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATIGN AND
BROADCASTING (KUMARIGIRIJAVYAS):
(a)to(d). A statement is placed on the Table
of the House.

STATEMENT

(a) to (d). The amount spent by the
Directorate of Advertising and Visua! Public-
ity duringthelastthree yearswas Rs. 6239.10
lakhs . The break-up of expenditure under
different heads is as foilows:

Publicity Heads Expenditure incurred (Rs. in lakhs)
1989-90 1860-91 1991-92
Exhibitions 52.10 42.26 46.08
Press Advertisement 1064.50 2085.22 1351.10
(Approx)

Printed Publicity 298.27 262.84 282.12
Outdoor Publicity 55.21 45.04 87.20
Radio/TV Spots/ Audio :

Visual Publicity 177.62 52.78 336.76
Total 1647.70 2488.14 2103.26
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The objectives to be achieved through
Publicity were not allowed to be affected by
government’s economy measures. The
higher expenditure on account of press ad-
vertisements in 1990-91 arose as a result of
clearance of pending bills of earlier years .

[Translation)

SHRIRAMDEW RAM : Mr. Speaker Sir
, Iwould like to pay thatlarge amount is spent
in Delhi on publicity by way of hoardings,
kiosks to create public awareness but nomi-
nal amount is spent on this account in big
state’s i.e. Bihar, Orissa, Madhya Pradesh
and Uttar Pradesh. Why is it so?

KUMARI GIRIJA VYAS: Mr. Speaker,
Sir, D.A.V.P. always keeps in mind that the
advertisements creating public awareness
should be published in medium and small
newspapers a!s;0. Most of the medium and
small newspapers are published far away
from Delhi. | would like to inform the House
that about 44 percent of the total advertis-
ents released are givento mediumandsmall
newspapers by the D.A.V.P.

SHRI RAMDEW RAM : Mr. Speaker,
Sir, my second supplementary is whether
the Government propose 10 give priority to

the permanent andcheap mediumof public- -

ity i.e. hoardings, Kiosks, advertisement on
walls instead of costly medium of publicity
i.e. T.V. and other electronic media.

KUMARI GIRIJA VYAS: Mr. Speaker,
Sir, yes we want to give priority to this .
Recently, the Ministry has taken a decision
to strengthen the field publicity media be-
cause the poor and people of remote areas
cannot benefit much from the electronic
media even though the electronic media
may reachthe remotestcornerof the country
. Therefore, we are keeping cheap and per-
manent medium of advertisement in mind
which can reach the people easily.

SHRI LALITORAON: Mr. Speaker, Sir,
it you permit me, | would like to draw your
attention towards a serious matter related to
this issue . This question does not arise
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directly out of the main question witch | have
asked. )

Mr. SPEAKER: No, not like this . Such
adiscussion is not allowed during the ques-
tion hour. There are otherrulesforthaf. You
please ask your supplementary .

SHRI LALIT ORAON: Mr. Speaker, Sir,
Iwould like to know the amount spent state
wise and itemwise on the publicity of Gov-
ernment policies and programmes relatedto
public, welfare, through newspapers, hoard-
ing and advertisement on walls during 1988-
89, 1989-90 1990-91 and 1991-92.

KUMARI GIRIJA VYAS: Mr. Speaker,
Sir , this would be a detailed reply . | can
provide it if 1get a separate notice forit.

" [English}

SHRIE. AHAMED: Sir, the hon. Minis-
ter has just replied that forty percent of the
advertisement cost is being spent on the
small and medium newspapers. Many of
these small and medium newspapers, espe-
cially medium news-papers, have to imple-
ment the Bachawat Commission’s-Report
which conters on themthe obligation of abig
serious financialcommitment . Iwould liketo
know whetherthere is any normdetermining
the selection of the newspapers in releasing
the advertisements among the medium news
papers . Many of the newspapers being for
away from Delhi, have not been taken care
of while releasing the-advertisements . |
would like to know what are the norms which
the Government has to follow.

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIAJIT PANJA) : Sir,
w have definite guidelines for issuing adver-
tisements and those guidelines are mainly
based on the object for which the advertise-
ment is given. If the object is to cover large
areas, large number of people, then we give
thoseto the highest circulation of a particular
Paper. If the object of the advertisement is
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regional or localised, than we goforthe area
where the particular newspaper has got
largest circulation in that region. we have
guidelinesinthis respectand we followthose
guidelines.

DR. RAM CHANDRA DOME: Mr.
Speaker, sir, as perthe answer given by the
hon. Minister the expenditure on the major
on the head “Radi, TV spots and audio
visual publicity * has increased for 1991-92
when compared to the figures of the previ-
ous two years. | think the radio and TV are
very effective media, particularly for the illit-
erates of the rural masses. The audio visual
publicity has very much impact. | want to
know from the hon. Minister, through you,
that due to increasing environmental pollu-
tion andincreasing public health problems in
ourcountry, whetherthe Governmentis going
toincrease the allocation forthe audio visual

publicity particularly emphasising on creat-

ing an awareness for environment pollution
and public health problem of the nation. My
second part of the question is that whether
the Government is ready to allocate more
budget for small and medium newspapers
particularly in the rural areas.

SHRI AJIT PANJA : So for as the first
question is concemed, the answer is Yes,
we do give priority and more emphasis on
public health and those are more done

through radio and TV spots and audio visual

publicity in order to cover our population who
are not literate. Sofaras the advertisements
are concerned, we find fromthe records that
the big newspapers get 23 percent and the
medium newspapers get 33.50 percentand
the small newspapers get 43.20 percent .

[Translation) .

SHRIMATI GIRWA DEVI:Mr. Speaker,
Sir, | would like to know through you if any
research has been conducted to know the
impactof the various advertisements through
print and audio visual media, if so, the details
there of . You put maximumemphasis onthe
newspaper advertisements . When the cir-
culation of both Hindi and English newspa-
pers is equal, how is it that you spend more
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amount on advertisements in English news
papers incomparison to Hirdinewspapers ?

KUMARI GIRIJA VYAS: Sofarasthe
tirst question is concerned I failed to under-
stand it.However, we have a research wing
here and on the basis of the information
givenbythe publicfromtimetotime we do try
to know the impact of the advertisements
through the Government media.

SHRIMATI GIRIJA DEVI: But some-
how or the other, there is less expenditure
being incurred on advertisements given in
Hindi newspapers.

KUMARI GIRIJA VYAS: That is based
on policy.

SHRI BRISHIN PATEL: I would like to
know from the hon. Minister as to what are
those programmes and advertisements for
T.V.and Radio that are meant to end social
inequalities and to develop the cordial at-
mosphere in the country and the feeling of
nationalismamongthe people. | wouldalso
liketo know the amountbeing spentonthat?

[English)

SHRI AJIT PANJA Sir, the hon.
Members must have noticed that for Ekta
Yatra we had made continuous efforts
throughoutthe country -bothinradioand TV
and also by advertisements and other
measures so that the integrity of the country
and the religion, caste, colour and creed of
the country remain together.

The actual amount spent for that pur-
pose is nat with them because the question
does not relate to that, but I will (Interrup-
tions).

[Translation)

SHRINITISHKUMAR: Heis not asking
about ‘Ekta Yatra’ he is asking about na-
tional unity. About Ekta Yatra, even Joshiji
cculd not Do as much publicity as your T.V.
did...(Interruptions)..
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[English]

SHRI AJIT PANJA: Don't be biased
with the word 'Ekta Yatra' That is because
my knowledge of Hindi is poor. | meant
national integration, Quami Ekta not Ekta
~ Yatra meant by some political party . please
understandthat . What Imeantisthe integra-
tion of this country. Please do not mix up
language with a particular political slogan.
Forthe purpose at national integrity special
efforts are made, you must have noticeditin
the various media But what amount was
spent actually for publicity for national inte-
gration is not with me because the question
does not direct to that . | can inform the hon
. Member if he so desires.

T.V. Coverage in Hilly Areas of Uttar
Pradesh

*761 . SHRI BHUWAN CHANDRA
KHANDURI: Willthe minister of INFORMA-
TIONAND BROADCASTING be pleasedto
refer to the reply given to Starred Question
No. 450 on March 30, 1992 and state:

(a) the percentage of estimated popu-
lation covered by Doordarshan in the eight
hill districts of Uttar Pradesh;

_(b) the details of the plans drawn up to
increase the coverage of these districts; and

(c) the year- wise plan to bring the
coverage to 90 percent of the population of
districts Chamoli and Pauri Garhwal?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIJAVYAS)
(A)to (c) : A Statementis laid on the Table of
the House.

STATEMENT

(a) At present , an estimated 38.6%
population in hill districts of Uttar Pradesh is
expected to be covered by TV service. This
includes population in fringe areas where
elevated antennae and boosters are required
for obtaining satisfactory reception .
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(b)and (c). Two low power TV transmit-
ters, one each at Kotdwar and Champawat
and three very low power TV transmitters,
one each at Chaukhutia, Joshimath and
Didihat are under implementation in the hill
districts of Uttar Pradesh. With the commis-
sioning ofthese TV transmitters during 1994,
an estimated 42% population ( inclusive of
population in fringe areas ) in hill districts of
Uttar Pradesh is expected to be brought
under TV coverage. Chamoli and Garhwal
districts are expected to be covered to the
extent of about 10.7% and 52.7% respec-
tively, population-wise ( inclusive of popula-
tion in fringe areas ) . Further expansion of
TV coverage in the hill districts of Uttar
Pradesh including Chamoliand Garhwalcan
be undertaken in a phased manner depend-
ing upon future availability of resources for
the purpose.

SHRI BHUWAN CHANDRA KHAN-
DURI: Sir, the ministerin his reply has stated
that the T V coverage in Chamoli and
Garhwal districts will be 10.7 per cent and
52.7 percent respectively by 1994 . |submit,
Sir, that this is neither correct nor possible .

Sir, one of the districts in my constitu-
ency, Chamoli. is an area of 9000 sq. Kilo-
metres. Thereis one VLTP (Very Low Power
Transmitter ) which covers an area of 510 8
kilometres . radius. One more is to come up

“at Joshi Mutt. Thus , with just two VLPTS

covering an area of 5to 8 kilometres, itis not
possible to increase the percentage from
the present 3 per cent to 10.7 per cent .
Similarly, for Garhwal district the percentage
is 23 and it cannot be increasedto 52.7. The
Minister may like to explain this.

The Minister in his reply has stated that
future expansion will depend on availability
of funds. Sir, the cost of one LPT is 1.25
crores and that of VLPT is only Rs. 85 lakhs
only . My question is: Considering the diffi-
cultmountainous terrain, complete absence
of other facilities for information and enter-
tainment and pathetically low TV coverage
there , willthe Minister agree to make special
aliotment of about 6 LPTS for Chamoli
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total of only Rs. 12.5 cores, bringing up the
TV coverage to the required level?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION & BROAD-
CASTING (SHRI AJIT PANJA) : Sir, our
continuoes effort is to cover this uncovered
area and particularly hill terrain where many
of ourtribal people are residing there. So far
as the entire state at U.P. is concerned, it is
quite along with the national coverage of
about 82 percent , but U.P.is having about
88 percent . But Chamoliand Garhwal are
hilly areas where there are a large number
of hills and thereby casing shadows. The

- wave length is in such a manner not like
radio. Therefore , we have to have many
transposers and small TVtowers, Low Power
Transmitters, to cover the area.

Sofar as the suggestion of 6 LPTS and
4 LPTs is concerned , it depends on the
engineers and other experts’ view. We have
noted the suggestion of the hon. Member,
we shall pass it on to our experts.

SHRI BHUWAN CHANDRA KHAN-
DURI : | am thankful for the noble aim of
increasing the TV coverage in hills . But
unfortunately itis not happening . The Minis-
terin his reply said that the TV coverage is
affected by shadow regions. | just put across
to the Minister that there are a number of
high peaks covering large areas which are
available for installation of High power Trans-
mitters, say, 1 K.W. But unfortunately this
involves slogging and climbing up to the
peaks which nobody would like to do. if the
Minister wants, | can give the names of such
sites where he would be able to cover large
areas.

My question, Sir, is: Why have you
restricted yourself only to VLPTs and LPTs
in these districts and not installed HPTs
which cover larger population ? With only
two LPTs and one VLPT itis not possible to
cover the area.

This Is highly inadequate . Therefore, |
would like to suggest to the Minister to ac-
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cept the requirement of putting high power
transmitters at selected places . Will the
Minister consider this?

SHRI AJIT PANJA: The suggestion is
noted . ( Interruptions’)

MR. SPEAKER : This question relates
to eight districts of Uttar Pradesh. He should
have the information abort all the hilly
areas.Otherwise, he just say that he re-
quires a fresh notice. He is expected to
collect that information and give it to you . If
ithad coveredthe entire country as such, he
would have give you the information.

[Translation]

PROF.PREM DHUMAL : Mr. Speaker,
Sir, In his reply th2 hon. Minister has stated
that he is trying to make the maximum
facilities available to the people residing in
the distant hilly areas where a large majority
of tribals reside. You are trying to install
L.P.T. etc. there. My straight question is that
even in the places where you have installed
such systems, many villages aroundthe hills
are left without the benefit of that . You have
installed such systems in the lower level
villages. Inmy area of Hamirpur districtthere
is a place named Kota which is not getting
the fullbenefitof L.P.T.andthe programmes
are disturbed. Will you please try to get it
checked again and getthe L.P.T. or B.P.T.
whichever is feasible, installed again forthe
benefit of the Public? You are to inaugurate
aRadio Stationin Hamirpur. Whin willyou do
that ?

KUMARI GIRIJA VYAS : Mr. Speaker,
Sir, the topography of some areas is such
that we fail inspirit of our best efforts. The
Ministry is, however, fully committed to
expandthe network of T.V. and Radio tothe
maximum possible area. Yet , we will get it
checked. Sofarasthe matter of replacement
is concerned we will do that, and if some
additionis needed we will also do that, butall
this depends upon the topography and upon
the availability of funds.
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SHRI AJIT PANJA : Sir, just to add to
my leaned colleague, the hon. Member has
motioned Himachal Pradesh. Under the
Planning Commission directive, this state is
categorised as category |, that is, Special
Category States. All hill area Therefore,
specialemphasis is being givento Himachal
Pradesh and other States in this category.

SHRI PRITHVIRAJ D. CHAVAN: Sir,
the problem of TV reception in hilly areas or
the lack of it, whether these areas are in
Uttar Pradesh or in the Western Ghats of
Maharashtra it is the same . Due to geo-
graphical constraints andthe lay of the land,
the coverage is very poor. The Government
generally gives the coverages figures for a
State as a whole. Will the Government
consider the development block, ora Tehsil
as aunit, particularly forthe hilly areas of the
country and give us specific coverage tig-
ures. They can give it to us later about the
percentage of coverage for each hilly area.
As the hon. Member has jutes mentioned,
the communication problem is very acute. |
would like to know whether there is any
specific plan for instiling very low power
transmitters at each of the Tehsil headquar-
ters. ’

KUMARI GIRWA VYAS: Sir, according
to Planning Commission, the Western Ghat
compresses of 163 Talvkas Spread over
districts. Tehsils do not come under that.

SHRI G. DEVARAYA NAIK: Sir, | want
to know from the hon. Minister whether the

hilly areas in southern part of the country are *

getting adequate funds from the Ministry or
onlythe northern part and easternpart of the
country are getting hilly areas special pro-
grammes. | would also like to know fromthe
Minister whether his Ministry has earmarked
more funds in the Eighth Plan for the hilly
areas of the southem part of the country and
whether the Ministry is fully aware as to how
many places in the southern parn of the
country have been given these LPTs and
HPTs. May | also know from the hon. Minis-
ter whether he has got any future plan to
concenirate on all the hilly areas of the
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country, that is, Kerala, Kamataka, Tamil
Nadu, Uttar Pradesh, Bihar etc. The people
have some reservations that, at present, the
Ministry is concentrating only on North and
Eastern parts of the country. That is why,

" may | know from the hon. Minister about

providing facilities tothe Southem partof the
country, which are neglected hilly areas?

SHRI AJIT PANJA: We are concerned,
as | said, for the entire hilly areas of the
country. It is not correct that the hill areas of
Southern part of the country are not being
looked after properly.

We find from the categorisation made
by the Planning Commission, Tamil Nadu,
Karnataka and Kerala fall under the cate-
gory of States parts of which come underthe

‘hilly area development programme. We have

the percentage of coverage. Atpresent, Tamil
Nadu has the coverage of 89.2 per cent in
terms of population and 89.5 per cent in
terms of area. Similarly, Kamataka has 60.5
per cent and 49.8 per cent respectively in
terms of population and area. Kerala has
86.3 percent and 84 per cent respectively in
terms of population and area.

With the augmentation of the ongoing
projects, the average of allthe three States,
Karnataka, Kerala and Tamil Nadu willgo as
high as about 88 per cent.

[Translation)
Flights of Indian Airlines
*762. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to state:

(a) the number of daily flights of the
Indian Airlines on major routes;

(b) the number of flights delayed during
the last three months;

(c) the average time of delay involved;

(d) the reasons therefor?
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[English]

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL AVIATION AND
TOURISM (SHRI M.O.H. FAROOK): (a)
to(d). A Statement is laid on the Table of the
House. )

STATEMENT

(a) At present Indian Airlines is operat-
ing 50 one way daily flights connecting major
cities of Delhi, Bombay, Calcutta, Madras,
Bangalore and Hyderabad. .

(b) and (c). Out of atotal of 22,239 take-
offs during January to March, 1992, 5209
flights were delayed by a duration exceeding
15 mits., the average duration of dely being 1
hr. and 25 mts.

(d) The delays were due to engineering
and other snags, inclement weather, inade-
quate airport facilities, etc.

[Translation)

SHRI RAJENDRA KUMAR SHARMA: -

Mr. Speaker, Sir, the hon. Minister has ex-
plained the reasons for delay, but the main
reasons behind it are some what different.
Sir, a few months back the formers Chair-
man of the Indian Airlines Shri S. Ram Das
resolved to take firm action against indisci-
pline, lack of dedication and devotion to duty
prevalent among the employees. Conse-
quently, the hon. Ministerignoring the Chair-
man, established a contact with the employ-
ees and had a compromise with them. But
the Chairman of such a large crganisation
took it as an insult and resigned from that
organisation. The result is before us. The
hon. Minister agrees that there has been a
delay of one hour and 25 minutes. Like that
we can see the delay of 4 to 6 hours in the
tlight of Indian Airlines, so it is a great prob-
lemfrom the tourists point of view and from
the point of view of the industries and of the
general public etc. All this id before us. |
request the hon. Minister through youthathe
shouidinformthe House if indiscipline among
the employees is still present and causing
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lack of co-ordination? Similarly, it has been
sought severaltimes thatthere should be an
improvement towards the engineering de-
fects of the planes.

MR. SPEAKER: Question is not asked
like this. C

SHRI RAJENDRA KUMAR SHARMA:
Mr. Speaker, Sir, the hon. Minister should
reply if something has been done of lessen
the frequent occurrences of engineering and
othertechnical defects in the planes?

THE MINISTER ‘OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): Mr. Speaker, Sir, the hon. Member has
spoken at length on the different issues by
referring to the December accident which is
not related to the present question. | would
like to make it clear that these-things- are
looked after by the corporation’s Chief Ex-
ecutive. The work of the Ministry is generally
to have a vigil on the broad policies andifthe
Minister finds that there is any mismanage-
ment he should warnthat corporation. There
should be a link between the Government
policies and the Government and the minis-
ter should act as a link .

The incident'to which the hon. Member
has made a reference is not directly linked
with the question. | would like to set the
recordstraight . Atthattime , when the pilots

*sought an appointment with me , | categori-

cally told them that unless the industrial
action is withdrawn unconditionally, | won't
give time . | also said that if the pilots go by
P.T.I. and U.N.l. reports, the question of
giving time did not arise . | was very categori-
cal about it. | do not want to enter into any
controversy in the press about what the
Chief Executive has said. There are diferent
levels. | don't think that any hon. Minister
should involve himself in such-coatrover-
sies. The Chief Executive is accountable for
this. So he spoke to them. The Chief Execu-
tive accountable for this , so he spoke to
them. The chief Executive tele phonedtothe
Secretary, civil Aviation and told him that a
dead lock had been created in the Corpora-
tion. The former requested the latterto inter-
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vene and resolve the deadlock. The Ministry
of Civil Aviation permitted the pilots to meet.

[English}]

But it was on the express request on
telephone of the Chief Executive that the
Secretary, Civil Aviation at all met the pilots.
| would like to keep this record absolutely
straight.

[Translation)

The Secretary, Civil Aviation also it
clear to the pilots that.

[English)

it will have to be an unconditional
withdrawal.

[Translation)

There was no question of compromise.
Then, it was to seen what could be done and
what cannot be done in this regard. It is not
proper if aparty or some individual spreads
different rumors in this regard. As | said, | did
not want to join issue with the Chief Execu-
tive. Besides, | would like to finish informa-
tion, as has been asked by the hon. Member
which is directly related to the question.
Before that, | as well as the Ministry fully
admit that the position is not satisfactory.
There is a lot of scope for improvement. We
have to travel along way. We are committed
to it and are making every effort in this
direction. We will continue to do so in future.
As per expectations of the hon. Members.
We will take this organisation ahead and
streamline its performance through a gen-
eral policy.

In the month of June when the new
Govermnment was formed, the all time per-
formance was 52 per cent. In July the punc-
tuality percentage reached 67 percent. Then
in the month of August, it shot up to 78 per
cent. Thereafter, concerted efforts are being
made to make improvements. Earlier aflight
was considered late only when itwas late by
more than half an hour. Now, if the flight is
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late by 15 minutes, it is considered late. Our
performance has not been good only during
DecemberandJanuary. The A-300 aircrafts
were grounded in 1991. Due to that major
checks were conducted in A-300 aircraft.
During the period of check the aircrafts
remaind non operational. Majorchecks were
carried in the month of January. Weather is
also a tactor which affects flight operation
Secondly there was a lot of log due to which
delay was caused. It is beyond our control.
Apart from this, everybody is aware of the
industrial action. There are other reasons
also such as bomb case. As soon as the
aircraft reaches the run-way, we receive
phone calls anditis not advisable totake any
risk then. Thenthe operation is called off. As
I have already said, we will make improve-
ments for which a lot of scope is there. You
willbe happytoknowthat exceptfor Decem-
ber and January there was improvement
during March and we achieved 82 per cent
punctuality . If we don'tgive credit to the staff
of Indian Airlines for this, they will not be
encouraged. It is necessary to apperieate
their work so that they are encouraged and
could work more enthusiastically in future.

SHRI RAJENDRA KUMAR SHARMA:
Mr. Speaker, Sir, | did not make any direct -
charges against the hon. Minister. Butitis a
matter of shame for the Ministry that the
Chief Executive resigns his post. Atthetime
of assuming the office, the hon. Minister had
said that he would link the places in the
country through new routes with a view to
promote tourism. | would like to know the
reasons behind maximum delay occurring
on short routes. Most of the flights are can-
celled on these routes. Keeping this in view,
what action is being taken by the hon. Minis-
ter so that delay in flights could be avoided.

SHRIMADHAVRAO SCINDIA: The hon.
Member is absolutely correct. Itis a massive
campaign. Ithinkitis a difficulttask to ensure
punctuality throughout the country for which
we are trying our level best. | think that we
should make a beginning on main trunk
routes, where 70-80 per cent of passengers
trave]. We should first improve punctuality
there. After the position is satistactory on



21 Oral Answers

these routes we should concemtrate our
attention onshort routes. Certainly, they are
also important and we will have to look into

them. When the position comes under out

control, we would, definitely, pay more atten-

tion towards it.

[English]

SHRI MANORANJAN BHAKTA: Mr.
Speaker, Sir, the hon. Minister has stated in
his statement that while operating 50 one-
way daily flights connecting major cities of
Delhi, Bombay, Calcutta, Madras, Banga-
lore and Hyderabad, there has been delay
andthatthat delay is about 20 percentin the
last three months. He has elaborately re-
plied it. My submission is that these aircreft
are not operating only in this sector alone.
These aircraft again go'in the smaller routes
also. So, once the delay is caused in the
major routes, that delay causes furtherdelay
and sometimes cancellation of flights in the
smaller routes where air-service is much
more needed. He has replied thatthe reason
is due to inadequate airport facilities etc. |
would like to know form him what is the
intention of the Ministry orthe Governmentin
providing improved frond facilities, equip-
ment {acilities in the smaller airports. In the
smaller airports, these facilities do not exist.
Of course, he has replied.

MR. SPEAKER: This is about delays.

SHRI MANORANJAN BHAKTA: | am
saying this because this is the cause for
delay and if it is delayed, then these aircraft
cannot fly in the smaller routes. This is one

aspect.

The other pointis if the Chief Executives
of the Public Sector Airlines are not ap-
pointed in time and if on ad hoc basis these
operations are done, how is he going to
improve this aspect?

SHRI MADHVRAO SCINDIA: Sir, | am
veryfortunate inthat the hon. Speaker, having
been the Minister of Civil Aviation himself,
has so much thoroughknowledge thatcross
questions not pertaining directly to the ques-
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tion are immediately ruled out fromthe Chair
itself before I can request himfor protection.

Sir, the hon. Member is absolutely cor-
rect. The consequential delays areimmense.
In tact, the give an example, | would like to
point out that when | said that punctuality for
March is 82 per cent, the reasons, for origi-
nating aircaft which can be attributed to the
Airlines is only 2.67 percentin March and for
reasons other than Airlines like weather,
bird-hits or bomb-threats, whatever it may
be, itisonly2.26 percent. So, itis about 5 per
cent. After that, the consequential delay
amounts to as much as 12.31 per cent. So,
the 30 per cent primarily originating flight
delays end up in 70 per cent consequential
delays. So, this is the problem. As far as the
infrastructure in smaller airports is concerned,
basically it is this consequential delay at *
originating airport that really puts the whole
matter out of gear. So, we are looking atthe
smaller airports. But the real chronic reason
does not lie there. The chronic reason really
lies to get that originating flight often in time.
We have faced, from time to time, many
problems. There is also the industrial prob-
lem. There is, | think, requirement for an
attitudinal changes, for a different work cul-
ture. We are trying to work upon that. It
cannot happen overnight. With the changes
of Government, you do not switch over with
amagic wand. There are many unions, that
you have to deal with. The work culture has
to permeate fromthetopandwe are trying to
do that. The Chief Executive is extremely
important. As | said, it is not the Minister's
direct responsibility to run any of these cor-
porations. It is the Chiet Executive who has
torunitand has to be held accountable tothe
Ministry. We have to be the medium be-
tweenthe Corporation andthe Government
to keep abroad generalpolicy outlook. So, it
is extremely important that the Chief Execu-
tive is appointed. | do not have to educate
hon. Member on this. He is a very senior
Member and he knows well the long proc-
esses that one has to undergo in Govern-
ment as far as appointments are concerned,
which also are corect in their own way
because one has to see that every precau-
tion is taken, and every safeguard is taken.
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That long process is under way. | do hope, it
will have a fruitful result very soon.

[Translation)

SHRI SURAJ MANDAL' Mr. Speaker,
Sir, theflights on Delhi-Patna-Ranchi, Delhi-
Calcutta and Delhi-Lucknow-Patna-Calcutta,
routes always run. On some days the flights
do not touch Patna or fly direct from Ranchi
to Delhi.

Mr. Speaker, Sir, | alongwith several
hon. Members had to come on 23rd instant.
We are waiting at Patna Airport. But the
ptane flew from Ranchi to Delhi direct. |
would like to knowfromthe hon. Ministerthe
reasons of a change in the schedule of their
flights or for delay of the flight on Delhi-
Patna-Ranchi and Calcutta route. The rea-
son is that the tlights on these routes are
divertedto other routes for whichthe delay is
being caused. After 320 A aircrafts were
introduced in November, there have been
more delays onthat route. Aircrafts are with-
drawn fromthe runway. Risk is involvedinit.
It is happening for last three months. | have
experienced this problem ten times since
January. Will the Government streamline
that system or take measures to operate the
aircraft on time.

[English]

SHRI M.O.H. FAROOK: We are run-
ning round-about 120flights perday. Butthe
particular instance which the hon. Member
has just mentioned, we will enquire into the
matterand if there is any improvement which
has to be done, we will certainly look into the
matter and seethatthe grievances are sorted
out.

Aircraft Faqlmoi in State Capitals

*763. SHRI H.D. DEVEGOWDA: Will

the Minister of CIVIL AVIATIONAND TOUR-

ISM be pleased to state:

(a) the names of state capitals which
have been provided with aircraft facilities by
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the Indian Airlines to reach New Delhibefore
11.30 A.M. every day;

(b) the number of State capitals which
have got more than one such aircraft facil-
ites;

(c)the names of the State capitals which .
have not been provided with such facilities
by the Indian Airlines; and

(d) the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL AVIATION AND TOUR-
ISM (SHRI M.O.H. FAROOK): (a) to (d). A
statement is laid on the Table of the House.

STATEMENT

(a) Atpresent, Indian Airlines is operat-
ing daily services from Bombay, Calcutta,
Madras, Hyderabad, Lucknow, Ahmedabad
and Bhopalthat arrive at Delhiby 11.30A.M.

(b) Only Bombaiy has two daily services
arriving Delhi before 11.30 A.M.

(c) State Capital namely, Guwahati,
Patna, Srinagar, Banglore, Trivandrum, .
Imphal, Bhubaneswar, Jaipur, Agartala and
Panaji (Goa) do not have any flights that
reach Delhi by 11.30 A.M. A thrice weekly
flightwhich reaches Delhibefore 11.30 A.M.
is available from Chandigarh, the Capital of
Punjab and Haryana. Indian Airlines does
not operate ffom Shimla, Shillong, tanagar,
Kohima, Aizwal and Gangtok.

(d) It is not possible to bring flights to
Delhi from all State Capitals by 11.30 A.M.
due to various reasons such as positioning
of aircraft at engineering bases for mainte-
nance, scheduling needs, operating aircraft
route pattern and operational constraints of

airports. _

SHRI H.D. DEVEGOWDA: Is it not a
fact that the Indian Airlines are operating
everydaythe moming servicestoreach Delhi
capital by 11.30 a.m. up the 1991-92 pe-
riod?
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THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): Will you please repeat the question?

SHRIH.D. DEVEGOWDA: Has itcome
to the notice of the hon. Minister for Civil
Aviation that Indian Airlines are operating
morning services from Bangalore to Delhi
everyday to reach Delhiby 11.30a.m. ?

SHRI MADHAVRAO SCINDIA: What
the hon. Member is enquiring is that the
Bangalore should get a morning direct flight
service daily. It is a demand which | hold
totally justified. Bangalore is a very impor-
tantcity and I think, future time-table should
take care of this. Hon. Members would be
happytoknow thatinthe programme of fleet
disbursal because the Indian Airiines is the
one which does not have a corporate plan,
the Chiet Executive has been instructed to
draw up a corporate plan so that we know
wherewe willbein 1995, 1997 and 1999 and
2001. We must work according to an organ-
isedplan. Andinthat plan,  have also given
broad guidelines that we should try and see
that some bases are organized and the
aircraft is dispersed for night halt at other
different places so that the congestion at
Santacruz and at Palamespecially which is
going to grow tremendously with Air Taxi
Operations, will be reduced. The Indian Air-
linesfleetalsois going up inthe nextdecade
or two. So this should not take place and
there should be no congestion there. And
with that in mind, we have recently, on the
15th of April, positioned one Boeing 737
already at Guwahati. So Guwabhati is now
going to get originating flights.

Similarly, ourprogramme is onthe 1st of
November, to place tow Boeing Aircrafts in
Bangalore also, so that from the 1st of No-
vember, not only to Delhibut you are getting
originating flights to another destination also.
This is ourprogramme. We are looking atthe
other major cities where we could slowly
dispersethefleetsothat othercities canalso
get originating flights both from the point of
view of the convenience of those cities and
also from the point of relieving the conges-
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tion at the main Airports that is in Bombay
and New Delhi.

SHRIH.D. DEVEGOWDA: My question

_is very specific that is whether the Indian

Airlines were operating morning services
from Bangalore to Delhi. | want to know,
whenever the Executives are going to be
changed according to the convenience and
whims and fancies of the Executives.

MR.SPEAKER: You gotapositive reply
for that.

SHRIMADHV RAO SCINDIA: it will be
originating in the early morning. We would
take care of that and | would like to assure
the hon. Member that | fully support his
demand. And | will be locking into the prob-
lems at Bangalore. 1think, they will be taken
care of.

[Translation]

SHRI NITISH KUMAR: Mr. Speaker,
Sir, there was a flight between Delhi and
Patna and another from Delhi to Bagdogra
via Patna. The facility which was avaiiable
for, As has been pointed out by the hon-
Member, was also available for Patna. In
terms of population, Bihar is the second
largest State in the country and quite alarge
number of passenger travel from there.
Scmetimes, the aircraft is fullto capacity with
100% booking of seats. In view of the fact
that this facility was already available from
Patna to Delhi and the hon. Members irom
ParliamentandotherPublicrepresentatives
have alsogivenin writingte the hon. Minister
and Minister of State in the Ministry of Civil
Aviaticn, will the Government restore the
Government restore the earlier facilites so
thatthe aircraftreaches Deihibefore 112.m.

[English)
SHRIM.O.H. FARQCK: SirPatnais an
important city and is also the State Capital.

The suggestion of the hon. Member is ncted.

SHRIPETER G. MARBANISNG: Hon.
Speaker, Sir, | wantta bring it to the notice of
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the hon. Minister, through you, that Shillong
is not connected with any Indian Airlines
operations. When your good self was the
Civil Aviation Minister in 1988, you have
promised to extend the Indian Airlines Serv-
ice to Shillong and Shillong Airport is com-
pletely fit for Boeing landings. And the reve-
nue is also the highest from the Shillong
sector or at Guwahati office.

Shillong had been the State Capital of
Assam right from the British time, before
independence and afterthat also; andinfect,
it is the most important State Capital in the
North Eastern region. Now, it is without any
Indian Airlines service. | would request the
Minister to give and assurance thatimmedi-
ately Shillong will be connected with the
Indian Airlines Service.

SHRI M.O.H. FAROOK: | would like to
informthis House that Shillong Airport is not
fit for landing of 1A flights. Therefore, it can-
nottake up Booing 737. It will not be possible
for us to do that.

T.V. Serial “Krishna’
*764. SHRIBHUPINDER SINGH
HOODA:

SHRINARAIN SINGH
CHAUDHARI:

Will the Minister of INFORMATION &
BROADCASTING be pleased to state:

(a) whether T.V. serial ‘Krishna’ is
pending with the Doordarshan for approval;

(b) if so, the reasons fordely in clearing
the same;

(c) the time by which it is likely to be
telecast; and

(d) whether the serial has already been
shown on any foreign T.V. network?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIWJAVYAS):
(a) Yes, Sir.
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(b) and-{c). Communication of the final
results regarding the proposals received
under the sponsorship scheme of October,
1990 has been kept in abeyance ds the
matter has been referred to the CBI.

(d) No record is maintained by Door-
darshan of Indian Serials produced by Pri-
vate Agencies telecast by T.V. Stations
abroad. :

SHRI BHUPINDER SINGH HOODA: |
would like to know from the Hon. Minister as
towhy ithas been referredto CBI. Whatwas
the complaint? How much time the CBI will
take to conclude the inquiry ? :

THE MINISTER OF STATE OF THE
MINISTRY OF INFOMATION AND BROAD-
CASTING (SHRI AJIT PANJA): Complaints
were various. In course of the debate inboth
Houses of Parliament hon. Members per-
sonally raised certain complaints against of
some serials. Alsain a series of newspaper
reports we got complaints notingeneral, but
giving specific examples of alleged irregu-
larities. After exmining all this , we had to '
refer it to the CBl. We directed one four
seniorofficersto gointo the complaints, and
on he found out a prima facie case . When
a prima facie case for deluded inquiry was
put up before us, the Government decided,
aftertaking everythinginto corisideration, to
sendit to CBI, a professional agency, to go
into the details of the complaints /irregu-
laities. )

SHRI BHUPINDER SINGH HOODA:
How many other TV serials , other than this
have been referred to CBI ?

SHRI AJIT PANJA: All matters touch-
ing and relating to the newsponsored seri-
als, alithe 3700 applications. Because there -)
are alleged of manipulation andinterpolation {
of the -serial and code numbers. If one
number is manipulated and there is some
interpolation, then the whole thing becomes.
suspicious. The Government have no other T
alternative, taking everything into consid-
eration, but to send it directly to the CEl to
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eration, but to send it directly to the CBI to
make investigation and let us know as
. quickly as possible.

[Translation)

SHRI GUMAN MAL LODHA: Mr.
Speaker, Sir, we have earlier asked the hon.
Minister regarding Lord Krishna serial. At
that time, it was said that the matter was
under considerartion. Willthe hon. Minister
please state whether a letter has been is-
sued by his Ministry rejecting the above
serial. Was the letterissued from his Ministry
authorised or unauthorised? Will the hon.
Minister state whether the C.B.1. is making a

* general enquiry? in to all the serials of 1990
including that of Lord Krishna Serial. The
enquiry may take three or four years time.
Keeping this in view, will the Government
give special attention to this serial. Because
80 crore of people are agitated over this
serial. The serial is being screened abroad.
if it comes in theirchannel, whatwould bethe
justification of giving or not giving permis-
sion. ‘

[English]
b

SHRI AJIT PANJA: We have noknowl-
edge of any letter being issued. In fact no
letter has been directed to issued either
accepting or rejecting any the newspan-
sored serials it. Butalist has been published
in which it was stated that 477 and odd
serials have been accepted or approved, in
which the Krishna Serial did not find its
place.

SHRI P.C. THOMAS: There are cases
where the State Doordarshan Centres rec-
ommend or send with their positive note to
the national Doordarshan Centre. But with-
out any reply these cases are pending there
for very long. Is there any criterion or time
within which a decision is to be taken? if so,
is it a prectice or is there any norm by which
the decision will be intimated to the con-
cemed party? | have some cases where they
were not intimated; but when | took up the
matter before the Minister, Igot the reply that
it has been rejected long back. | would like to
know about this aspect from the Minister.
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SHRI AJIT PANJA: It is true, the hon.
Member is right, that the cases which have
been approved by the particular station ei-
ther in Madras, Calcutta, Bombay or wher-
everitwas submitted after approval, they are
sent to Delhibefore the Pricing Committee to
determine how much amount is to be paid.
When we came in , we found all those are
pending in huge numbers. We have already
issued instructions for their disposal. Those
are funded programmes, remained stayed
for a few months, quite a long time, because
of a Madras Court judgment granting stay of
the operation of those funded programmes.
After the judgement has been delivered, we
have made new rules for these commis-
sioned or funded programmes which have
been operative. We are trying to see thatthe
commissioned or funded programme serials
are released to the State local stations as
quickly as possible.

itis a rule that each one, whose serial is
rejected or accepted has to be informed by
the Doordarshan concerned. Previously,
there was no such rule. There is also a right
of appeal. There was no right of appeal
previously and people usedto feel aggrieved.
We had made a right of appeal and a differ-
ent committee will examine the appeal.

WRITTEN ANSWERS TO QUESTIONS

[English}
Sharing of Yamuna Water
*758 SHRI VIJAY NAVAL
PATIL:
SHRIMAT! VASUND-
HARA RAJE:

Will the Minister of WATER RE-
SOURCES be pleased to state: '

(a) whether the Govemnment had re-
cently called a meeting of authorities associ-
ated with the development, management
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and distribution of the Yamuna river water;
(b) if so, the issues discyssed thereat;

(c) whether disputes on sharing of river
water surfaced amongst Yamuna basin
States;

(d) if so the nature of these disputes;
and

(e) the progress made in resolving the
same?

THE MINISTER OF WATER
RESOURCES(SHRI VIDYACHARAN
SHUKLA):(a) to (e). In this inter-State meet-
ing on sharing of Yamuna water and other
related issues heldon 28.3.1992, draft agree-
ments on construction of Renuka Dam,
construction of additional parallel channel
for Delhi, allocation of remaining water for
drinking water supply to Basin States and
construction of Hathnikund Barrage were
inter-aliaconsidered. Allthe States expressed
their agreement on the construntion of
Renuka darm and the additional paraliel
channel for Delhi. It was also decided that
the details of the agreemant concerning allo-
cation of remaining Yamunawaters for drink-
ing water supply to Basin States and con-
struction of Hathnikund Barrage will be fur-
therconsideredin the next inter-State meet-
ing, and agreements on allthese fourissues
signed. All the Basin States agreed in prin-
ciples on the construction of Kishaudam and

decided to consider it further the next meet-

ing. The states also agreed onthe setting up
of aYamunaRiverBoard forthe coordinated
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developement and management of river
Yamuna. Details of the set up of this Board
will be discussed in the next meeting.

[ Translation]
Power Generation

*765. SHRI DAU DAYAL JOSHI: Will
the Minister of POWER AND NON-CON-
VENTIONAL ENERGY SOURCES be
pleased to state:

~ (a)the annual requirement of electricity
in Rajasthan, Madhya Pradesh and Uttar
Pradesh. ‘

(b) the quantum of electricity generated,

in these States;

(c) whether any schemes have been
approvedto enable these States to generate
the electricity at their own level;

(d) if so, the details thereof;

(e)whether private sectorhas alsobeen
involvedin power generation inthese States;
and

(f) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON:
VENTIONAL ENERGY SOURCES(SHRI
KALP NATH RAI): (a)and (b). The energy,
requirement and availability of energy during
1991-92in Rajasthan, Madhya Pradesh and
Uttar Pradesh as under:-

State Generation Requirement Availability
MU) Mu) (MU) »
Rajasthan 5118 13220 13030
" Uttar Pradesh 18208 ' 31540 28020
Madhya Pradesh 21115 19942

12893
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(c)and(d). It is programmed to add 3

4/W capacity in Rajasthan, 116 MW in ca-

pacity in Uttar Pradesh and 210 MW capac-

ity in Madhya Pradesh during 1992-93. In

dadition, threse States will also get their due

sharefromthe Central Sector Stations which
_are being set up in the respective regions.

(e)and (f). Atpresent, thereis no private
sector power station in these States.

New routes to be operated by Air India

*766. SHRI RATiLAL VARMA: Will the
~ Ministerof CIVILAVIATION AND TOURISM
be pleased to state:

(a) Whether any.survey of air traffic
demand has been conducted to assess
commercial viability of new international
Jfoutes proposedtobe operatedby AIR INDIA;

(b) If so, the details thereof; and

w (¢) The number of new routes proposed
to be operated by the Air India during 1992-
93?

THE MINISTER OF CIVIL AVIATION
ANDTOURISM (SHRIMADHAVRAO SCIN-
DlA) (a)to (c). Air India conducted a market

< survey of South Africa during March 1992.
Tpe survey reveals good prospects for on-
line operations between South Africa and
India. However, it is difficult to specify the
time for commencement of such operations.

*
Hooghly River Waters

* 767 SHRIJEEVAN SHARMA: Willthe
Nénister of WATER RESOURCES be
pleased to state:

(a) whether ény study has been con-
ed by the Government on the Hooghly
‘River waters;

- (b) If so, the details thereot; and
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{c)the actiontaken/proposedtobetaken
in this regard?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). The studies in the
Hooghly river have been done for improve-
ment of navigation. it was foundthat naviga-
tion can be improved by upland dlischarge
through a feeder canal off-taking from Far-
akka Barrage. Post -Farakka studies have
confirmed that there has beenimprovement
in the various parameters of the Hooghly
river

Returns From Irrigation Projects
*768 SHRIMATIRITA
VERMA:

SHRICHETANP.S.
CHAUHAN:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether the returns from major and
mediumirrigation projects are not sunbstan-
tially commensurating with the expenditure
incurred thereon;

(b) if so, the reasons thereof;and

(c)the stepstaken/proposedtobetaken
by the Government in this regard?

THE MINISTER OF WATER RE-
SOURSES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). Socio-economic stud-
ies have indicated that besides increase in
agricultural production, irrigation facililties
created by the major and medium projects
also provide an overall developmentalthrust
for the command areas of these projects by
providing water for drinking, municipal and
industrialuses. To speedup the utilisation of
the facilities and improve the outputs from
the command area further an extensive
programme of command area development
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has beentaken up inthe country since 1974-
75.

[Translation)
Conversion of LPTs into HPTs

*769. DR. P.R. GANGWAR: Will the
Minister of INFORMATION & BROADCAST-
ING be pleasd to state:

(a) whetherthe Government propose to
convert lowpower T.V. transmission centres
into high power T.V. transmission centres
during 1992-93: and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWJA VYAS):
(a) and (b): Besides the low power TV trans-
mitting centre at Tlirupati which has already
been upgradedto a high power TV transmit-
ting centre, the existing low power/very low
power Tv transmitting centres at Jagdalpur,
Jabalpur, Bundi, Shimia, Dharwad, Bareilly,
Gangtok, Mokokchung and Lunglei are
expected to be upgraded to high power Tv
transmitting centres during 1992-93.

[Engsh ]
Regularisation of Cable T.V.
*770. SHRI SATYAGOPAL
MISRA:
DR. A.K. PATEL:

Will the Minister of INFORMATION &
BROADCASTING be pleased to state:

(a) whetherthe Govemnment proposeto
bring forward a legisiation on Cable T.V.
_network to lay down guidelines for its opera-
tion?

(b) # so, whether the Government are
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encouraging Cable T.V. network and dish-
antennae system in the country; '

(c) if so, the reasons therefor:

(d) whetherthe Government propose to
censor the programmes shown through
Cable T.V. network; and

(e) if so, the details thereof?

‘THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS:.:
(a)to (e). The noda! Ministry, Department ot’
Telecommunications has informed us that
the issues regarding regulating Cable TV
Networks and Dish-Antennae Systems in
the country are currently under their active
consideration.

Jack Fruit Processing Industries

*771. SHRI P.C.THOMAS: Will the
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state:

(a) the details of jack fruit processing
industries functioning in each State;

(b) whetherthe Government proposeto
set up more such industries in Keralain view
of the vast availability of jack fruit; and

(c) i so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) to (c). There are 3222 fruits and vege-
table processing units in the country. Thg
Statewise distribution of these are given in
the statement below.While a large number
of these units are capable of processing jack
fruits, the organised production of jack fruits
based products is meagre at present due 1o
poor demand. Ministry of Food Processing
Industries does not set up fruit processing
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units directly. However, it has formulated  units etc., for setting up the fruit and vege-
various plan schemes for assisting the pub-  table processing units.
lic sector, cooperative sector, joint sector

STATEMENT

State-wise break up of the Fruit & Vegetable Processing Industries as on 31.12.1991

Name of State Total No. Units
Delhi 151
Chandigarh 24
Haryana 115
Jammu & Kashmir 68
Punjab 158
Rajasthan 78
Himachal Pradesh 70

’ Uttar Pradesh ‘ 379
Bihar 43
West Ber.éql 214
Assam 19
Orissa ‘ 17
Meghalaya 7
Manipur i 11
Tripura 3
Arunachal Pradesh \ 2
Andaman & Nicobar Island 1
Mizoram ' 2

Sikkim 2
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Name of State

Total No. Units

Nagaland 4
Bembay 100
Maharashtra 406
Goa 131
Madhya Pradesh 82
Gujarat 171
Dadra & Nagar Haveli 5
Andhra Pradeéh 201
Karnataka 176
Kerala 259
Tamil Nadu 314
éondicherry 9
Total 3222

[Translation)

Tourist Resort around Ajanta and Ellora
Caves

*772. SHRIVILASRAO NAGNATHRAO
GUNDEWAR: Will the Minister of CIVIL
AVIATION AND TOURISM be pleased to
state:

(a)whetherthe Union Government have
received any scheme from the Government
of Maharashtra for the protection of Ajanta
and Ellora caves andfor the development of
the surrounding areas as tourist resort:

(b) whether any financial assistance

has been demanded for this purpose:
(c) if so, the details thereof: and

(d) the steps taken or proposed to be
taken to clear the proposal?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Yes, Sir.

(c) and (d). A Loan Agreement was
signed between the Government of India
and the Overseas Economic Cooperation
Fund at Japan on 9th January, 1992 for
financial assistance from OECF for conser-
vation and development of the Ajanta and
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Ellora Region. The total project cost is 4,406
million Japanese Yen (Rs. 81.71 crores
approximately).

Milk Processing Units

*773. SHRI YASHWANTRAO PATIL:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether some multinational compa-
nies propose to set up milk processing uni:s
in the country;

(b) if so, the number 6! such applica-
tions received during the last three years till
March 1, 1992; and

(c) the proposals cleared by the Gov-
ernment so far?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) to (c). While no proposal has been re-
ceived from any company having foreign
equity holding for setting up units for proc-
essing and packing of milk, Memoranda of
Information have been filed by five such
companies for manutacture of milk products/
expansion of existing capacity after the
manufacturing of milk products was de-
licensed in July, 1991.

Postal Stamp on Ahmednagar Fort

*774. SHRI YASHWANTRAO PATIL:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) the criteria followed for issuing
commemorative postal stamps;

(b) whether any request has been re-
ceived for issue of such stamp on the occa-
sion of fifth Centenary year of Ahmednagar
Fort and Chand Bibi; and
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(c) if so, the actiontaken or proposedto
be taken by the Government in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
RAJESHPILOT): (a) Thecriteria followed by
issue if broadly contained in the guidelines
laid down for the purpose (copy enclosed as
statement). The recommendations of the
Philatelic Advisory Committee, which func-
tions to advise the Government in this re-
gard, and various otherfactors are also kept
in view.

(b) and (c). Yes, Sir. A proposal in this
regard is being placed before the Philatelic
Advisory Committee, for consideration, at
the next meeting.

STATEMENT
Guidelines

1. The number of commemorative/
Special postage stamps to be issued during
a year be restricted so as not to exceed 40.

2. Stamps should, preferably, be issued
in sets/series.

3.The stampsissue programme should
be chalked out well in advance, say about 1
tc 2 years before the issue.

4. The number of personality issues
shouldbe brought down so as notto exceed
25% of the total issues.

5. Living personalities should be ex-
cluded.

6Sofaraspersonalities are concerned,
they could be of International fame, of na-
tional eminence and even thos who though
not known throughout the country but were
otherwise Deserving and abo'it whom the
country should know.
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7. Important Silver Jubilees and Inter-
. national Conferences should normally be
commemorated through special cancella-
tions/covers.

[English ]

Setting up of Food Processing Units by
NRIs

*776.SHRIM.V. CHANDRASEKHARA
MURTHY: Willthe Minister of FOOD PROC-
ESSING INDUSTRIES be pleased to state:

(a) whether the Government have re-
ceived proposals from Non-Resident Indi-
ans to set up food processing units in the
country;

(b) if so, the details thereof;

(c) whether some hurdles are being

faced by the NRis in this regard; and

(d) if so, the steps Gavernment propase
to take to remove the same?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a)to (d). Yes, Sir. As per information avail-
able with this Ministry, one proposal fo set-
ting up of 100% EOU for manufacture of
pickles and food spices in Gujarat has been
received from NRIs recently. Besides, 6
applications for manufacture of beer, 2
applications for manufacture of alcohol. One
proposalfor manufacture of snack foods and
non-aicoholic beverages base on applica-
tion for setting up of Chicken Processing
plant in the different parts of the country, a
proposal for the manufacture of meneral
water and one proposalforthe manufacture
of packaging materialfor liquid milk etc. have
been received from NRIs recently. This
Ministry does not foresee any hurdles being
faced by the NRIs for setting up of Food
Processing units in the country.
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" Exploration Programmes by Central
Ground water board

*777. SHRI DATTATRAYA BAN-
DARU:

SHRIBALRAJ PASSI:

Will the Minister of WATER RE-
SOURCES be pleased to state ;

(a) whether the Central Ground Water
Board has drawn up any grourdwater explo-
ration programme in various states during
the Eighth Fiver Year Plan;

(b)if so, the broad features thereof; and

(c) the details of the areas likely to be
covered in each state? o

THE - MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Yes, Sir.

(b) Under its Exploratory Drilling Pro-
gramme, the Central Ground Water Board
has drawn up a plan to drill 5339 boreholes
invarious States and Union Territories, during
the Eighth Five Year Plan.

-(c) A total of 330 boreholes are likely to
be drilled in bouldary rock formation areasin
the States of Arunachal Pradesh, Himachal
Pradesh, Jammu and Kashmir, Punjab and
Uttar Pradesh, About 2000 boreholes are
likely to be drilled in alluvial rock formation
areas covering largely the States of Assam,
West Bengal, Bihar, Uttar Pradesh, Har-
yana, Manipur and Punjab. About 3000
boreholes are likely to be drilled in hard rock
areas covering the States of Andhra Pradesh,
Bihar, Goa, Gujarat, Karnataka, Kerala,
Madhya Pradesh, Maharashtra, Meghalaya,
Mizoram, Nagaland, Orissa, Rajasthan,
Sikkim, Tamil Nadu, Tripura, Uttar Pradesh
and West Bengal. :
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Cellular Mobile Telephones
*778. SHRI ATAL BIHARI
VAJPAYEE:
SHRI SHANKERSINH
VACHELA:

Wilithe Minister of COMMUNICATIONS
be pleased to state:

(a) the number if cellular mobile tele-
phones operating in the country;

(b) the number of Government officials
who have been provided with such tele-
phones;

(c) the total expenditure being incurred
on such phones under various heads;

(d) the decision, if any, taken in this
regardunderthe present austerity campaign;
and

(e) the number of ordinary office and
residence telephones provided to the offi-
cers, staff and other employees cf his minis-
try withthe total annual expenditure thereon
during each of the last three years and the
current year?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
RAJESH PILOT): (a) Nil, Sir. The Cellular
Mobile telephone service is not yet opera-
tional in the country. However a Car Mobile
Telephone System is operational in Delhi
with working connections 256 as on 22-04-

92.

(b) 51 Car Mobile Telephones arework-
ing with Government/Public sector officials,
out of which 4 are departmental connections
with M.T.N.L.

(c) Sir, Total Billed amount for the
.Govemnment Public Sector telephones is
around Rs. 2.19 lakhs per month on an
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average.

(d) As economy measures, out of 12
departmental connections for Department of
Telecom/M.T.N.L., 8 numbers have been
surrendered on 25.10.1991.

(e) Sir, the number of ordinary Tele-
phones provided in the Ministry of Commu-
nication in the Headquarters of Department
of Telecomand Department of posts is about
1180. For these service telephone connec-
tions no payment is made by Department of
by Department of poststoM.T.N.L. overthe
last three years are as follows:

1989-90 Rs. 26.6 laks
1990-91 Rs. 16.5 laks
1991-92 Rs. 15.1 laks

Payment of non flying allowance to
pilots

7973. SHRISANAT KUMAR MANDAL:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether the attention of the Govern-
ment has been drawn to the newsitem cap-
tioned “IA advanced to pilots Rs. 66 lakh”
appearing in the ‘Business and Political
Observer dated January 3, 1992;

(b)if so, the rationale behind advancing
such urge money as non-flying allowance;

(c) whethersuch advances are made by
otherdomestic airlines in other countries;and

(d)thesteps takento recoverthis amount
from the pilots?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHVRAO SCIN-
DIA): (a) Yes, Sir.
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(b) Advances had been given to Airbus
A-320 pilots to mitigate their hardship dueto
grounding of A-320 fleet with effect from 19th
February, 1990.

(c) Information on this is not available.

(d) No final decision has been taken by
the management of Indian Airlines with re-
gard to the modalities of adjustment/recov-
ery of the advances.

Ban on Multinational companies in
Food Processing

7974. SHRI PRAKASH V. PATIL: Wil
the Minister of FOOD PROCESSING IN-
DUSTRIES be pleased to state:

(a) whetherthe Government proposeto
give financial assistance tothe farmersto set
up small food processing units for preparing
softdrinks, chips and pickles frommangoes,
potatoes and tomatoes; and

(b) if so, the details thereof and whether
the Government propose to ban the multina-
tional companies engaged in food process-
ing industries?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) and (b). Ministry of Food Processing
Industries has several plan schemes which
provide for grant of financial assistance to
the Public Sector/Joint Sector Undertakings,
Cooperative Sector Organisations etc., for
setting up of Fruit and Vegetable Processing
Industries. While there is no scheme for
providing financial assistance specifically to
the farmers for setting up small food-proc-
essing units, financial assistance is provided
to the enterpreneurs by banks, Khadi and
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Village Industries commission and Boardsto
village Industries including food processing
industries. While there is no accepted defini-
tion of multinational companies, Companies
registered in India having foreign equity
holdings are also permitted to manufacture
soft drinks, chips, etc., by processing man-
goes, potatoes and tomatoes as consider-
able scope exists for utilisation of fruits and
vegetables for manufactur of value added
products with better technology.

Car Telephone Facility in Delhi

7975. SHRI SYED SHAHABUDDIN:
Willthe Minister of COMMUNICATIONS be
pleasedtorefer tothe reply givento Unstar-
red Question No. 4014 on March 23, 1992
and state :

(a) the break up of working connections
and waiting list in Delhi for car telephone
facility in terms of officialand private connec-
tions/ demands;

(b) the total capacity of car telephone
facility presently available in Delhi;

(c) the capacity of the Cellular Mobile
telephone system proposed to be introduced
in the four metropolitan cities;

(d) whether the likely demand for such
telephones in the four metropolitan cities
has been assessed idependently; and

(e) whether the prdposed tariff shall
make the system self-supporting?

THE DEPUTY MINISTER IN"THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) Sir, the break-
up information as on 21.04.1992 is as fol-
lows:

Category

Working Connections

Waiting List

Private 205

182
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Category Working Connections Waitiﬁg List
Govemment 51 1
Total : 256 . 183

(b) Sir, After taking into consideration
the present traffic pattern the capacity of the
system in order to meet a reasonable grade
of service has been fixed as 330 for the
present. However, in order to cater for life
time maintenance requirements a total of
400 mobile telephone sets has been ob-
tained.

(c) The capacity of Cellular Mobile Tele-
phone system will be decided later depend-
ing on demand by the licensee.

(d) No, Sir.

(e) Yes, Sir.

Distance for local calls in rural areas

7976. SHRI GEORGE
FERNANDES:Will the Minister of COMMU-
NICATIONS be pleasedto state: !

(a)thedistance normally allowedforthe
telephone subscriber in rural areas for the
purposes of local calls;

(b) whether norms for the telephone
subsribers in urban areas differ from that of
rural areas;

(c) if so, the reasons therefor;

(d) whether the Government have re-
ceivedrequestsfromsubsribersin rural areas
forincreasing the distance fromthe present
S kms tc 15 kms; and

(e)if so, the reaction of the Government
thereto? '

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) to (c). The
local area of a single exchange telephone
systems both rural and urban comprises of
allllocalities within 5 KM radial distance from
telephone exchange. In case the town has
an established municipality or corporation
with well defined limits, any areas served by
such municipality beyond 5 K.M. of the ex-
change arealsoincludedinthelocalarea. In
big cities, mostly served by more than one
telephone exchange, all subscribers who
are within municipal boundary or those who
are within 5 K.M. radial distance of any
exchange of the system are treated as local
subscribers.

(d) Yes,Sir. Representations have been

received for increasing this limit to 10 K.M.

~ (e) ltis notteasible to increase this limit
due to techno-economic constraints.

Studio at Vijaywada

7977. SHRIDHARMABHIKSHAM: Will
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state :

(a) whether a T.V. studio is being con-
strqcted at Vijaywada;

(b) if so, the steps taken to complete the
construction of studio; and
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(c)whenitis likelyto be commissioned?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRJAVIYAS):
(a) It is envisaged to set-up a TV Studio
Centre at Vijaywada in Andhra Pradesh.

(b) and (c). A site for the project has
been taken over and orders for the supply of
part equipment have also been placed on
the manufacturers. The normal lead-time
involved in completion of projects of this
magnitude is about 4 years after formal
approval of the project by the Government.

[Translation]
C-Dot Exchanges in Rajasthan

7978. SHRI RAM NARAIN BERWA:
Will the Minister of COMMUNICATIONS be
pleased to state :

(a) the details with regard to extension
of C-Dot exchanges in Rajasthan;

(b) whetherthe Government propose to
set up such exchanges in Rajasthan during
1992-93; and

(c) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) The details of
C-DOT exchanges providedin Rajasthan are
as under:

(i) 1400 lines exchanges = 1

(i) 1000 lines exchanges = 1

(i) 424linesexchanges = 3~
(v) 128PC-DotRAXs = 102
Total 108.
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(b) Yes, Sir.

(c) The number of exchanges, category
wise, planned to be provided in Rajasthan
during 1992-93, subject to availlability of
resources, is as under:

(i) Max-lexchanges = 2

(ii) 1000 lines excha?ges = 15
(i) 128 P C-Dot RAXs = 60
Total 77

Review of Irrigation Projects of Orissa

7979. SHRI SRIKANTA JENA: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) whetherthe Union Government have
sent any team to review the progress of on
going irrigation projects in Orissa;

(b) if so, the details thereof;

(c) whether the team has submitted its
report;

(d)if so, the salient features thereof; and

(e) the action being taken by the Gov-
ernment thereon?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): (a) No, Sir.

(b) to (e). Do not arise.
[English ]

T.V. Transmitter at Hamirpur in Uttar
Pradesh
7980. SHRI V.N. SHARMA: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleasedto state: =~ ~—
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(a) whetherthe Government propose to
instala T.V. transmitter tower in the district of
Hamirpur, Uttar Pradesh;

(b) if so, by when it is likely to be- in-
stalled; and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIJAVYAS):
(a) No, Sir.

(b) Does not arise.

(c) Parts of Hamirpur district in Uttar
Pradesh lie within the coverage area of the
High Power TV transmitter functioning at
Kanpur. TV Service in Hamirpur district is
expectedtoimprove furtherconsequentupon
commissioning of the High Power (1KW) TV
transmitter envisaged to be set up at Banda.
This, however, depends on availability of
adequate resources for the purpose and
inter-se priorities.

[Translation]

Pércentage of Income to Uttar Pradesh
from Tourism Earnings

7981.DR.LAL BAHADUR RAWAL: Will
the Minister of CIVILAVIATION AND TOUR-
ISM be pleased to state the percentage of
share of the Uttar Pradesh in the total in-
come earned through tourismin the country
during the last year?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): The total foreign exchange earnings
from tourism by the country during 1991-92
is provisionally estimated to be Rs. 3,317
crores. The estimate for the State of Uttar
Pradesh is not available separately.
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[English ]

Tie up by Modi Group in Telecom
o . Network

7982. SHRIMATI BASAVA RAJES-
WARI: Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether Modi Group of Industries
had tied up with the Australian Overseas
Telecommunications Corporation for mod-
ernsing service network in telecommunica-

“tions; and

(b) if so, the “details thereot?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) and (b). Sir,
we are not aware of any such tie up for
modernising Service network in telecom-
munications.

Guidelines to Prevent Exploitation of
Tourists

7983. SHRI AMAL DATTA: Wil the
Minister of CIVILAVIATION AND TOURISM
be pleased to state:

(a) the guidelines laid down to regulate
and control functioning of the private sector
in the field of tourism to prevent extortion/
exploitation of foreign and domestictourists;
and

(b) the steps taken for coordinating ef-
forts in public and private sectors?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAQO SCIN-
DIA): (a) and (b). The Department of Tour-
ism has a scheme of granting recognition/
approvaltohotels, travel agents, touristtrans-
port operators and guides. This regular for
role enables the Government to exercise
some control over these segments of-tour-



55 Written Answers

ism industry. Accordingly, as and when
complaints of such nature are received from
tourists, the same are taken up with con-
cerned agencies for appropriate action.

Limestone and Bauxite in Madhya
Pradesh

7984. SHRI PRAKASH BHARDWAJ:
Will the Minister of MINES be pleased to
state:

(a) the details of areas bearing lime-
stone and bauxite alongwith their locations
reserved by he Union Government for ex-
ploitation in the public sector in Madhaya
Pradesh; and

(b) the steps taken to exploit huge
deposits of bauxite in other places in the
State?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAVY): (a) and (b). The informa-
tion is being collected and will be laid n the
Table of the House.

[Translation]

Buildings for Telephone Exchanges in
Gujarat

7985. SHRI N.J. RATHVA:WiIll the
Minister of COMMUNICATIONS be pleased
to state:
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(a) the details of Telecom Department
functioning in rented buildings including tele-
phone exchanges in Gujarat;

(b) whether Government propose to
construct departmental buildings for this
purpose;

(c) if so, the details thereof with location
including Chhota Udepur; and

(d) the time by which their construction
work is likely to be completed?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) 1126 Tele-
comoffices and Exchangesin Gujarat Circle
arefunctioning in rentin promises the details
of which are furnished in the statement-A.

(b) Yes, Sir. Departmental buildings
have been proposedforconstruction in place
of some of the rented buildings during the 8th
Five Year Plan, subject to availabiiity of
resources.

(c) and (d). The details of the stations
where departmental buildings are planned
during 8th Five Year Plan and likely date of
the construction of the buildings is given in
statement -B enclosed. As per the current
policy, the small exchanges are to be housd
in rented buildings only. Chhota Udepurtalls
under this category.

STATEMENT-A
Sl. No. Name of the SSA/Distt. Rented Buildings
1. Ahmedabad/Gandhinagar 68 ‘
2. Amreli | 37
3. Banaskantha 62
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Sl. No. Name of the SSA/Distt. Rented Buﬂdings
4. Bharuch 36
5. Bhavnagar 66
6. Jamnagar 61
7. Junagadh 75
8. Kheda 93
9. Kutch 86
10. Mehsana 96
11. Panchmabal 45
12. Rajkot 88
13. Sabar Kantha 87
14. Surat 59
18. Surendra Nagar 41
16. Vadodra 61
17. Valsad/Dang/U.T. Silvassa & Daman 65
Total 1126
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Solar and Wind Energy in
Rajasthan

7986. PROF. RASA SINGH RAWAT:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be

pleased to state:

(a) the steps taken by the Government
for developing solar and wind energy in
Rajasthan duringeach of the lastthree years;

(b)the amount aliocated by the Govern-
mentforthe said schemes during each ofthe
lastthree years andthe name of schemes for
which the said amount has been allocated ;
and

(c) the action plan prepared in this re-
gard for the next five year plan? '

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHR!
KALP NATH RAI): (a) and (b). Government
has taken a number of steps for develop-
ment and popularisation of usage of sys-

APRIL 27, 1992
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tems and devices based on solar and wind
energy in the State of Rajasthan. Under the
Solar thermal extension and solar cookers
programmes, 230 nos. of solar water heat-
ing systems, 10 nos. of solar distillation
systems and 5986 nos. of solar cookers
have been installed. Under the Solar Pho-
tovoltaic Programme, 57 nos. of Community
T.V./Community lighting systems, 24 nos. of
water pumping systems and 1 no. of pho-
tovoltaic power plant have been installed in
addition to providing street lights in 177 nos.
of villages. For development and assess-
ment of wind energy potential, 2 nos. of wind
monitoring stations, 24 nos. of wind mapping
stations have been established and 16 nos.
of deepwell wind pumps have been installed
during the last three years.

Status of physical achievments and
funds released during each of the last three
years in respect of various solar and wind
energy programmes is given in Statement
‘A

(c) 8th Five Year Plan has not yet been
fianalised.
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[English ]

Status of MTNL and VSNL as full-
fledged Public Sector Enterprises

7987. SHRIMOHAN RAWALE Wil the
Minister of COMMUNICATIONS be pleased
to state :

‘(a) the year in which the Mahanagar
‘Telephone Nigam Limited and Videsh San-
char Nigam Limited were formed;

(b) whether the Videsh Sanchar Nigam
Limited has since been daclared the full-

fledged public sector enterprise and if so,

since when;

(c) whether the Mahanagar Telephone
Nigam Limited has alsobeen declared atull-
tledged public sector enterprise;

(d) if so, since when;
(e) if not, the reasons therefor; and

* (f) when the Government propose the
declare the MTNL a full-fledged public sec-
tor enterprise?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) The Ma-
hanagar Telephone Nigam Limited and
Videsh Sanchar Nigam Limited were both
formed in the year 1986.

(b) Videsh Sanchar Nigam Limited
(VSNL) has been declared a full-fledged
public sector enterprise with effect from
1.4.1986.

(c) and (d). Yes, Sir, Mahanagar Tele-
phone Nigam Limited (MTNL) has alsobeen
declared a full-fledged public sector enter-
prise with effect from 1.4.1986.

(8) and (). Do not arise.
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[Translation]
Sone Canal Project

7988. SHRI CHHEDDI PASWAN: Will
the Minister of WATER RESOURCES be
pleased to state:

(a)the progress madé inthe renovation
work of Sone canal project in Bihar; and

(b) the time by which the said work is
likely to be completed?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) In Sone canal Modernisation
Phase-l, the progress reported upto
June,1991 is 25 per cent on main canal
having length of 27.78 Kilometres and 5 per
cent of structures numbering 31 thereon. In
addition, 30 percent of earthwork pertaining
to 24 kilometres of distribution system and
25 percent of work relating to 640 structures
of the water courses have been completed.
Work on Buhura Pump Canal has almost
beencompleted. Againstthe latest estimated
cost of about Rs. 311 crores, the anticipated
ex penditure upto end of March, 1992 is Rs.

' 28.34 crores.

(b) The projectis scheduledto spill over
to IX Plan.

Modernisation of Runways in country

SHRIANAND AHIRWAR:
SHR! PRAKASH V. PA-
TiL:

SHRI BARE LALJATAV:
SHRIRAMESHCHENNI-
THALA:
SHRI
SURESH:
SHRIHARIBHAIPATEL:

7989.

KODIKUNIL

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:
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(a) the details of the pmppsals for
expansion/construction, modernisation and
strengthening of runways at different air-

ports in the country;

(b) the estimated cost earmerkad for
this purpose; and

(c) thetime by which the modernisation .

programme is likely to commence?

THE MINISTER OF CIVIL AVIATION
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ANDTOURISM (SHRI MADHAVRAD SCIN-
DIA): (a) and (b). The details for expanslon
and re-surfacing/strengthening of runways
and other associated pavements at various
alrports and the amount earmarked 1or this
purpose during 1992-93, are given m the -
enclosed statement.

(c) Some on-going works are nearing
completion and some are likely to com-
mence from the current financial year 1992-
93 subject to availability of funds and land.

STATEMENT
Name of the airport Outlay proposed/approved
v for Annual Plan 1992-93
(Rs. in crores)
Salem 0.26
Indore(resurfacing) 0.19
Jaipur - 0.09
AumngM 0.60
Indore (extension of runway) 0.10
Jaipur 0.80
Khajuraho 0.50
Ludhiana 0.53
Lilabari 0.40
Pantnagar 0.71
Patna 1.20
* Ranchi 1.00
Tirupathi 350
Trichi

0.10
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Namaofmeailbon

Outlay proposed/approved
for Annual Plan 1992-93
(Rs. in crores)
Lucknow 1.66
Raipur 0.04
Baroda 0.45
Bhavnagar 0.10
Dehradun - 0.10
Guwahati 0.10
Hyderabad 2.00
Jabalpur 1.00
Udaipur 1.00
Bombay 1.76
Delhi 3.51
Madras 1.98
Trivandrum 4.63
,Total 28.31
[English] tion from ITDC hotels promises itself;

i:unctlonlng of ‘Prlvate Travel agencies
~ tromITDC Hotels

7990. SHRI BHUBANESHWAR
PRASAD MEHTA: Willthe Minister of CIVIL
AVIATION AND TOURISM be pleased to
state: .

(a) whether private sector travel agen-
cies which are in competition with [TDC's
trave! business have been allowed to func-

(b) if s0, the reasons therefor; and

(c) the details of such travel agencies
offices being operated from different ITDC
hotels? :

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAG SCIN-
DIA): (a)to (c). Alist of private travel agen-
cies operating from [TDC hostels is given in
the Statement attached. Their operation does



Radio-Telephone Villages of Agra, U.P.

7991. SHRI BHAGWAN SHANKAR
RAWAT:Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) the number of villages which have
been provided with radio-telephone facility
in Agra District during 1991-92;

(b)the number of connections proposed
to be provided during 1992-93;

(c) whether the Government are aware
that these telephones become inoperative
just after their installation; and

(d) the arrangements made for repair

and maintenance of these telephones?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
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not adversely affect travel agency business  carried out by most of them.
of ITDC due to different nature of business .
STATEMENT
Sl. No.  Name of the Hotel Name of the Travel Agency
1. Ashoka Hotel, New Delhi M/s. Himalayan Travel
Tours (P) Ltd.
2. Janpath Hotel New Delhi (a) M/s Rainbow Travels
(b) M/s UTAS
(c) M/s Marg Travel
(d) M/s Stic Travels
(e) Mss Inter Airwings
Pvt. Lid.
3. Ranijit Hotel, New Delhi (a) M/s Mystic Tours
(b) Mr. Aziz Zaidi
(c) M/s Mac Travels.
4. Lalitha Mahal Palace
Hotel, Mysore M/s Anush Travels
[Translation) P.V. RANGAYYA NAIDU): (a) 15.

(b) Out of total 50 connections pro-
posed in Panchayat Villages, 15 are to be
provided on Radio media.

(c) Their performance has been gener-
ally satisfactory exceptin afew cases, where
necessary action is being taken to restore
properfunctioning.

(d) Detailed guidelines as well as in-
structions have been issued for checking
and monitoring service performance of these
telephones by the concemed maintenance
staff.

[English]
Cochin As Internatonal Airport

7992. PROF. SAVITHRI LAKSH-
MANAN: Will the Minister of CIVIL AVIA-

- TION AND TOURISM be pleased to state:
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(a) whether there is any proposal to
upgradthe Cochin airport as an international

airport;
(b) if so, the details thereof;

(c) the time by which it is likely to be
upgraded; and

(d) i not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) and (c). Do not arise.

(d) The existing tive international air-
ports viz. Delhi, Bombay, Calcutta, Madras
and Trivandrum are considered sufficientto
cater to current traffic needs.

Nickel Plant in Orissa

7993. SHRIANAD{ CHARAN DAS:Will
the Minister of MINES be pleased to state :

(a)whetherthe Government propose to
increase the indigenous production of nickel
in proper in order to arrest the rise in prices
in international market;

(b) the details of recommendations of
the standing scientific Advisory Groupin that
regard; and

(c) the reason for delay in setting up of
anickel plant at Sukinda in Cuttack district of
Orissawhere areserve of 155 million tons of
high quality nickel ore is available?

THE DEPUTY MINISTER OF STATE
OF THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) There is no
plant for production of nickel metal in the
coundtry. Indigenous production of nickel
can hardly have an impact in regulating
international prices.
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(b) The question of technology develop-
ment for extraction of nickel from Sukinda
deposits was considered by the Standing
Scientific Advisory Group and consequently
Council of Scientific Industrial Research
(CSIR) has been entrusted withthe prepara-
tion of a Techno-Economic Feasibility Re-
port for a nickel plant.

(c) The Sukinda nickel deposits are of
poor grade. The setting up of a plant based
on these deposits depends on the outcome
of the Feasibility study and availability of
resources.

World Bank Assistance to power
projects
7994. SHRIGOPINATHGAJA-
PATH:
SHRISIMON MARANDI:
SHRI GURUDAS KA-
MAT:

Willthe Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state:

(a) wetherthere is any proposalto seek
World Bank loan for setting up of Thermal
Power Plants under National Thermal Power
Corporation : and

(b) if so, the number of projects pro-
posed to be set up by the NTPC with the
World Bank assistance and the locations
thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAl) (a) and (b). Yes, Sir, |
National Capital TPP Stage-1 (4x210, MW)
() Farakka Stage-Il (2x500MW), (iii) Tal-
cher STPP Stage_| (2x500MW) and (iv)
kwas CCTPP (54x106 MW GT+2x100 MW
ST) are the ongoing projects of NTPGC for
which World Bank assistance has been tied
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up. The Farakka Thermal Power Pro;ect fu
(500 MW) of NTPC has already been nego-
tiated with the World Bank. Apart from this
the NTPC have proposed a number of proj-
ects to the World Bank for part financing
during the Eighth and Ninth plan under Time
Slice approach. The details of the funding for
these projects have been finalised.

Irregular Bills to consumers by DESU

7995. SHRIKESIRILAL: Will the Minis-
ter of POWER AND NON-CONVENTIONAL
ENERGY SOURCES beb pleased to state:

(a) the normal period of sending elec-
tricity bills to the consumers by the DESU;

(b) wether the electricity bills have not
been issued to the residents of Outer Delhi
like Rajnagar, Sadhnagar Part | and Il and
Indira Park falling under the jurisdiction of
Dabri More Zonal Office of DESU for more

- thanone yearandif so, the reasons therefor;

(c)thedetails of the electricity bills rang-
ing from Rs. 2,000/- to 5,000/- and above
issued by this Office indicating the name of
consumer , amount raised, rate of charges
alongwith the details of last and present
reading shown in each case;

(d) the number of complaints recieved
against raising fictitious bills recieved by the
said office;

(e) whetherthe Government proposeto
enquire into the matter and review these
cases ; and

(f) if not , how the DESU propose to
resolve suchcasesto mmgatetha difficulties
of the consumers. ?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI) : (a) Under the present
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system of DESU electricity bills to the do-
mestic and non-domestic (low tension) con-
sumers are sent on bi-monthybasis. Abillon
actual meter reading basis is prepared every
four months and a bill on provisional basis is
sent in between in for two months based on
past consumption. In respect of other cate-
gories, bills are issued on monthly basis.

~ (b) Bills in the said areas have been
issued by DESU as per normal billing cycle.
in view of the large number of consumers
(about 17 lakhs) in DESU system, incidents
of ommisions .in billing insome cases are

~ unavoidable.

(c)to (f). There are about 686 consum-
ers at Rajnagar, Sadhnager,and Indira Park
who were issued electricity bills in Marc,
1992 ranging from Rs. 2000/- to Rs. 5000/-

. Details such as names of cnsumers, amount
raised , last and present meter reading etc.
are shown in each bill issued to the con-

sumer. The complaints made by the con-

sumers against discrepancies in thier bills
are mostly settled on the spot by the District
Officers. Since adequate arrangements al-
ready exist in DESU for the redressal of
grievances ofthe consumers viz. ,Grievance
Committee at Districts /Circles levels and
Bijli Adalats, Government does not propose
to carry out any enquiry in the matter .

[Translation)

Refrigeration Facllities for Fish

7996. SHRI GOVINDRAO NIKAM: Will
the Minister of FOOD PROCESSING IN-
DUSTRIES be pleased to state:

(a) Whether the refrigeration facilities
are sufficlent to meet the storage inconsis-

tent with fish preduction facilities for fish;

{b)if hot. the steps taken to provide the
refrigeration facilities as per fish production;
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(c) Whether the Union Government
propose to provide more such facility par-
ticularly in Ratnagari(Maharashtra) ; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a)to (d). Refrigeration and storage facilities
for fish is not adequate for the total fish
landing in the country. The Ministry of Food
Processing Industries haveformulateda Plan
Schemeforcoldchaininwhich assistance is
provided to State Governments/ State Un-
dertakings/Joint Sector organisations/ coop-
erative organisations etc. for setting up of
post harvest preservation and marketing of
fish. No proposal has been received from
Maharashtra Government seeking assis-
tance under the above scheme for such
facilities in Ratnagiri District.

[English]

Construction of an International Airport
In Goa

7997. SHRI HARISH NARAYAN
PRABHU ZANTYE: Willthe Minister of CIVIL
AVIATION AND TOURISM be pleased to
state:

(a) the area required to construct an
international airport with all the requisite
facilities;

(b) Whetherallthe international airports
of the country posses the necessary facili-
ties;

(c) Whetherthe Government proposed
to upgrade Goa airport into an international
airport ; and

(d) if so, by when and if not, the reasons
therefor?

VAISAKHA 7, 1914 (SAKA)
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THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) The area required for an interna-
tional airport depends upon the type and
number of aircraft movements as also the
quantum of projected traffic.

(b) Yes, Sir. The international airports of
the country are equipped with requisite facili-

ties which are updated from time to time.

(c) and (d). There is no such propcsal
since the existing international airports are
sufficient to cater international traffic.

Air station at Tezpur, Assam

7988. SHRI PROBIN DEKA: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) the time by which the All India Radio
Station at Tezpur in Assam would be com-
missioned; and

(b)the reasons forthe delay incommis-
sioning the station so far? :

THE DEPUTY MINISTER IN THE.
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWAVYAS):
(a) and (b). The Ali India Radio Statiof® at
Tezpur, Assam is envisaged to be techni-
cally ready for commissioning during 1994-
95. The construction of the studio for the
station could not commence in time due to
delay in acquiring land by the State Govern-
ment.

[Translation)
Tube Wells in Karnataka
7999. SHRI RAMACHANDRA VEER-

APPA: Will the Minister of WATER RE-
SOURCES be pleased to state:
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- (a) Whether there is any proposal to
install public tubewells in the Bidar area of
Karnataka with the World Bank assistance;

(b) if so, the details thereof;

(c) the number of tubewells installed
during the last three years, location-wise;
and

(d) the number of tubewells likely to be
installed during 1992-93?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a)to (d). The information is being
collected and will be laid on the Table of the
House.

[English)
Iirigation Projects of Sikkim

8000. SHRIMATI DILKUMARI BHAN-
DARI: Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether the Government of Sikkim
has sent a large number of small, medium
and major irrigation projects to the Union
Government for approval;

(b) if so, the details thereof; and

(c)whethersome of these prdjects have
been approved; .

(d) if so, the details thereof; and
(e) it not, the reasons therefor and the
time by which remaining projects are likely to

be approved?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
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SHUKLA): (a)to (e). Only major and mediym
irrigation projects benefitting culturable
command Area above 2000 hectares need
techno-economic clearance fromthe centre.
No such project has been recieved at the
Centre for techno-economic appraisal from .
Government of Sikkim. Other projects bene-
fitting areas less than 2000 hectares are
clearance by the State Governments them-
selves.

Rec Programme in U.P.

8001. SHRIRAJNATH SONKAR SHAS-
TRI: Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state;

(a) the number of villages and irrigation
pumsets energised in Uttar Pradesh district-
wise during -each of the last three years
under REC Programme; and

(b) the time by which all the villages and
pumsets are expected to be energised?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAl): (a) Statement to-l.and Il
giving district-wise details of villages electrid
and pumsets energised during the lastthree
years (1988-91) under REC Programme, as
reporter by Uttar Pradesh State Electricity
Board are enclosed.

(b) The district-wise priorities in rural
electirification activities are determined on
annual basis by the state authorities on the
basis of overalltargets fixed by the Planning
Commission for the state. Electrification of
the remaining villages and energisation of
pumsets will depend on the availability of
funds, and other inputs.
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Electricity Bill
8002. DR. C. SILVERA: Will the Minis-
ter of POWER AND INFORMATIONAL
ENERGY SOURCES be pleased to state:

(a) whether DESU has set up mobile
vans from collection of payment t . + con-
sumers;

(b) if so, the details thereof;

(c) whether D.E.S.U. propose to permit
its consumers to make payment of electricity
bills at any of its office in Delhi irrespective of
issue of these bills by an office of certain
area; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) and (b). DESU had
made arrangements for collection of elec-
tricity bills through the Mobile cash vans at
10 centres in east circle, 20 centres in West
Circle, 25 centres in North circle, 20 centres
in south circle and at one centre in Central
Circle. the timings of mobile cash collection
vans are from 10.00 A.M. to 3.00 P.M. and
the actualdates of theirvisits are indicated in
the electricity bills pertaining to the respec-
tive areas.

(c) and (d). Payment of electricity bills
can be made at any cash collection office of
DESU irrespective of the area of billing. The
bills in respect of bulk supdly consumers are
payable only at the Ra]gh/at office of DESU.

!
Hotel Lodges and Yatri Niwas in
Maharashtra

8003. SHR!I ANNA JOSHI: Will the
Minister of CIVIL AVIATIONAND TOURISM
be pleased to state:

(a) the number of hotels, lodges and
Yatri Niwas constructed in Maharashtra

VAISAKHA 7, 1914 (SAKA)
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during the last three years with financial
assistance fromthe Union Government; and

(b)the details of the financial assistance
provided by Union Government in this re-
gard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Central financial assis-
tance has been sanctionedto construct three
tourist complexes, one tourist lodge, one
lake resort and a yatri niwas amounting to
Rs. 119.50 lakhs at different locations in
Maharashtraduring the lastthree years. The
Department does not provide financial as-
sistance to State Government for construc-
tion of hotels.

. [Translation]

Setting up of factories near Bokaro
Steel Plant

8004. SHRIMATIGIRWADEVI: Willthe
Minister of STEEL be pleased to state:

(a) Whetherthere is any proposal to set
up some ancillary factories near the Bokaro
Steel Plant; -

(b) if so, the details thereof and the
reasons therefor;

(c) whether necessary materials re-
quired in the Bokaro Steel Plant are pur-
chased in the open market; and

(d) it so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b). The Central
Government have no proposal to set up
ancillary units near Bokaro Steel Plant. Inthe
setting up of such units, enterpreneurs are,
however, provided with necessary assis-
tance by Bokaro Steel Plant and Bokaro
Industrial Area Development Authority.

(c) and (d). Only those materials like
Raw Materials, Lubricants, Refractories,
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Petroleum Products, Conveyor Belts, Rolls,
Pipes, Bearings and other miscellaneous
items which are required but cannot be pro-
cured from small scale industrial units lo-
cated in Bokaro- Industrial Area Develop-
ment Authority are being purchased fromthe
open market through established procedures
of tendering.

[English )

Water coarses in Indira Gandhi Canal
Project

8005. SHRI SHIV CHARAN MATHUR:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) whether water coarses have bee
constructed in the Indira Gandhi Canal Proj-
ect, Stage-l, and Chambal Project and the
cost of the same is being realised from the
beneficiaries;

(b) Whether the cost of the construction
ofthe watercoarses stage-llis being borned
by the State Government;

(c) if so, in view of the differential treat-
ment, the cultivators of Stage-| are not pay-
ing the cost of the water coarses; and

(d) Whether the Union Government
propose to extendfinancial assistance tothe
State Governments to meet the require-
ments on exempling the constructioncharges
of Stage-I project?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) the water courses have been
constructed in the Indira Gandhi Canal Proj-

ect Stage-land Chambal Project. Underthe:

Centrally Sponsored Command Area Devel-
opment Programme 25% of cost from outlet
toindividualfields was provided as grant and
25% as loan as central assistance on match-
ing basis with the State Government up to

APRIL 27, 1992
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March, 1986. With effectfrom 1.4.1986, 50%
costconstruction of water courses from outlet
to 5-8 hectare block is provided as grant as
central assistance on matching basis with
the State Government 25% of the cost within
5-8 hectare block is provided as grant and
25% asloan as central assistance on match-

- ing basis with the state.

(b) In Indira GandhiCanalProject Stage-
Il cost of construction of water courses is
being provided as per the financing pattern
of centrally - sponsored Command Area
Development Programme in vogue with ef-
fect from 1.4.1986 as stated above.

(c) The State Government has informed
that the loans advanced for construction of
water courses through Rajasthan Land
Development Corporation will not be recov-
ered.

(d) No, Sir.

Cancellation of Licences of Pilots of
Vayudoot

8006. SHRI RAM LAKHAN SINGH
YADAV: Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to state:

(a) whethersomeplanes ofthe Vayudoot
were piloted by those whose licences have
been cancelled,

(b) if so, the details thereof; and

(c) the action taken by the Government
in regard thereto?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAQO SCIN-
DIA): (a)to (c). No, Sir. However. ane pilot of
Vayudoot was found flying after expiry of
validity of his licence. Punitive action was
taken against him and his licence was sus-
pended for a period of four months.
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Airport Authorlty In Graft Case

8007. SHRI RAM NAIK: Will the Minis-
ter of CIVIL AVIATION AND TOURISM be
pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the newsitem cap-
tioned “Airport authorify in graft case” ap-
pearing inthe Times of India (Bombay edn.)
dated February 19, 1992;

(b) if so, the facts thereof; and

(c)the actiontaken by his Ministry inthis
regard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Yes, Sir.

(b) and (c). The matter is under investi-
gation by the Central Bureau of Investiga-
tion.

Granite Deposits in Tamil Nadu

8008. DR. SHRIMATI K.S. SOUNDA-
RAM: Will the Minister of MINES be pleased
to state:

(a) whether any geological survey has
been undertaken for the granite deposits in
the forests of Tamil Nadu either by the
Government or private agencies;

(b) if so, the details thereof; and

(c) it not, whether the Government pro-
pose to undertake any such survey and to
set up a factory based on granite?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) to (c). Geological Sur-
vey of India does not undertake survey for
Granite which is aminor mineral and is under
the purview of the State Government. How-
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ever, certain varities of Granite are knownto
occur in North Arcot, Dharamapuri, Nilgiri,
Krishnagiri, South Arcot, Coimbatore, Madu-
rai, Tirunelveli, Chingleput, Tiruchirapall,
Pudukottai, Salem and Ramanathapuram
districts of Tamil Nadu.

[Translation]
Power Projects of Madhya Pradesh

8009. SHRI RAMESHWAR PATIDAR:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state; e

(a) Whether the Vindhyachal thermal
power plant 500 mw additional unit, Kakra-
par atomic power Station, Kawas gas based
powerproject and Gandhar Gas based proj-
ect are likely to be completed during the
Eighth Five Year Plan; and

(b) if so, the quantum of power to be
supplied to Madhya Pradesh out of the in-
stalled capacity of these projects?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-ZON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) Kawas gas power
project Stage-1 (645MW) and GandharGas
project Stage-1 (650 MW) of National Ther-
mal Power Corporation are scheduled to be
completed during the Eighth Plan period.
Vindhyacha! Super thermal power Project
Stage-Il (2x500 MW) will continue bayond
the Eighth Plan period.

Kakrapuratomic power station is sched-
uled to be completed duringkhe Eighth Plan
period. -

(b) Allacation of power to Madhya
Pradesh from these projects, when com-
pleted, will be as per Central formula for
allocation of power from central thermal
power stations.
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Foreign Assistance in Establishing
Steel Plant

8010. SHRI PIUS TIRKEY: Will the
Minister of STEEL be pleased to state:

(a) Whether the Hindustan Develop-
ment Corporation Limited is establishing a
joint Steel Plant having a capacity of 2,50,000
tonnes annual licenced production in
Malanpur, Bhind District of Madhya Pradesh;

(b) if so, the details of the schemes;

(c) the number and details of the appli-
cations pending with Government for con-
sideration; '

(d) the details of the foreign technology
by the different collaborators alongwith their
conditions; and

(e) details of the grants by the Govern-
ment for foreign capital and exchange for
getting foreign assistance and technology?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b). M/s. Hindustan
Development Corporation Limited. (HDC)is
implementing a project to manufacture
shaped products including wire roads at
Malanpurin Bhinddistrict of Madhya Pradesh.
As reported by the Company, production
capacity of the project is 500,000 tonnes per
annum with captive steel making facilities
and the cost about Rs. 380 crores.

(c) The new Industrial Policy announced.

in July, 1991 has removed' lron and Steel”
from the list of industries reserved for the
public sector and also exempted it from the
requirements of compulsory licensing. Gov-
ernment approval for industrial license is,
therefore, required only for the setting up of
steel plants at locations within 25 kms of a

APRIL 27, 1992
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city having a population of more than 10
lakhs as per the 1991 census. No such
application is pending with Government for
consideration.

(d) and (e). Government has approved
foreign technical collaboration with M/s.
HCE Hamburg Consulting & Ste¢l Erigineer-
ing Gmbh of Germany in respect of HDC's
project, for a lump-sum knowhow fee of DM
20.70 lakhs. There is no foreign capital
involved in this project.

[Translation]

Electrification of Villages in U.P.

8011. SHRI SURESHANAND
SWAMI:
DR. LAL BAHADUR
RAWAL:
SHRI HARI KEWAL

PRASAD:
Willthe Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state;

(a) the amount allocated by the Govern-

. mentforrural electrification in Uttar Pradesh

v

during the last three years, district-wise;

(b) the number of villages electrified in
district during this period; and

(c) the target fixed for the electrification
in each district during 1992-93?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER é\ND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP, NATH RAI): (a) The Uttar Pradesh
State Electricity Board (UPSEB) reported
that funds are not allocated district-wise.
The funds allocated through Rural Electrifi-
cation Carporationto U.P.S.E.B. during 1989-
90 to 1991-92 were as under:-
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Year Allocation
1989-90 139.35
1990-91 73.00
1991-92 68.32

(b) Statement giving the number of vil-

lages electrified during the three years 1989-
+,90 to 1990-91 in various districts of Uttar

Pradesh is enclosed.

(c) The Planning Commission has fixed
a target of 995 villages for electrification in
Uttar Pradesh during 1992-93. The district-

wise targets are decided by the State Elec-
tricity Board concerned.

STATEMENT

Village Electrification in Uttar Pradesh during 1988-91

Sl. No. District Villages electrified
1 2 3
1. Saharanpur 79
2. Haridwar 31
3. Muzaffarnagar 2
4. Meerut 0
5. Ghaziabad 1
6. Bulandshahar 1
7. Aligarh 68 :
8. Mathura 70
9. Agra | 101
10. Ferozabad 43
1. Mainpuri 72
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SL No. District Villages eloctrified
1 2 3
12. Etah 75
13. Bijnor 99
14. Moradabad 169
15. Rampur 59
16. Nainital 135
17. Almora 296
18. Pithoragarh 236
19. Dehradun 63
20. Uttarkashi 53
21. Chamoli 124
22. Pauri(G) 327
23. Tehri(G) 173
24. Bareilly 138
25. Badaun 117
26. Shahiahanpur 90
27. Pilibhit 68
28. Farrukabad 152
29, ltawah 107
30. Karipur Nagar 37
31 Kanpur Dehat 224
32. Jhansi 45
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Si. No. District Villages electrified
1 2 3
33. Lalitpur 38
34. Jalauh 66
35. Hamirpur 51
36. Banda 52
a7. Allahabad 242
38. Fatehpur 114
39. Pratapgarh 128
40. Lucknow 17
41. Raibareli 0
42, Unnao 100
43. Sitapur 88
44 Hardoi 58
45. Kheri 163
4. Faizabad 200
47. Gonda 108
48. Bahraich 137
49, Sultanpur 203
50. Barabanki 95
St. Varanasi 162
52. Mirzapur 122
53. Sonbhadra 35
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SI. No. District Villages electrified
1 2 3
54. Jaunpur 189
55. Ghazipur 0
56.L: Ballia 214
57. Gorakhpur 170
58. Maharajganj
59. Deoria 176
60. Basti 159
61. Sidharthnagar 75
62. Azamgarh 305
63. Mau 96
Total 6821
[English] (b) the total aluminium deposits in each

Aluminium Plants
8012. . SHRI M.V.V.S. MUR-
THY:
SHRIGOPINATHGAJA-
PATHI:

Willthe Minister of MINES be pleasedto
state:

(a) the State-wise number of aluminium
plants in the country, both under private and
public sector, their range of production;

State;

(c) whether any private company has
offeredto setupan aluminiumplantin Andhra
Pradesh and Orissa; and

(d) if so, the details thereof and the time
by which it is likely to be set up?

. THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) There are seven alu-
minium plants in the country both in the
private and public sector as per detail given
below:-
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(b) The State-wise detail of bauxite (raw
material for production of aluminium)depos-
its is given in the statement attached.

(c) No, Sir.

(d) Does not arise.

STATEMENT
State Bauxite Deposits as on
1.1.1985 (In ‘000 tonnes)
Andhra Pradesh 455,838
Bihar 63,519
Goa, Daman and Diu 32,259
Gujarat 87,423
Jammu and Kashmir 3,290
Karr:\ataka 26,998
Kerala 8,626
Madhya Pradesh 126,805
Maharashtra 87,721
Orissa 1,370,453
Rajasthan 535
Tamil Nadu 17,211
Uttar Pradesh 9,420

(Source: Mineral Year Book, 1991)

Electricity Bills of DESU

8013. SHRI RAM SHARAN
YADAV:
SHR! RAJESH KUMAR:
SHRIMATI SHEELA
GAUTAM:

Will the Minister of POWER AND NON-
" CONVENTIONAL ENERGY SOURCES be
pleased to state;

(a) whether the Government are aware
that the Delhi Electric Supply Undertaking is
not sending bills to consumers regulerly;

(b) if so, the reasons thereof; and
(c) the number of consumers to whom _
electricity bills have notbeen sent during the
last three years in different areas of D&lhi?

THE MINISTER OF STATE OF THE
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MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) to (c). DESU is send-
ing bills to its consumers regularly in most of
the cases. In view of the large number of
consumers (about 17 lakhs) in DESU sys-
tem, instances of omissions in billing in some
cases due to various reasons are unvoid-
able. In response to the press notice re-
cently issued by DESU requesting the con-
sumers to report cases of delay in billing,
166 cases by individual consumers and 8
cases by the Cooperative Group Housing
Societies have been reported so far.

Theft of Electricity in Delhi

8014. SHRI MADAN LAL KHURANA:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state;

(a) the outcome of the FIRs lodged with
the Delhi Police by the Delhi Electric Supply
Undertaking;

(b) the amount of revenue collected by
the DESU from the persons found stealing
electricity and taking more than sanctioned;
and

(c) th= number of electricity theft cases
detected between December 1991 and till
date and the action taken against the per-
sons found guilty?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAl): (a)to (c). The information
is being collected and will be laid on the
Table of the House.

" Microwave connection of Ra]kot T.V.
Centre with Ahmedabad

SHRI LAL K. ADVANL:
DR. A.K. PATEL:

8015.
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SHRI SHANKERSINH
VAGHELA:

Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether all technical arrangements
for connecting Rajkot T.V. Centre with
Ahmedabad T.V. Centre by Microwave were
completed last year;

(b) it so, the reasons for not providing
clearance in this regard so far;

(c) whether the Government propose to
link Rajkot with Ahmedabad through INSAT-
Il derived service; and -

(d) if so, the time by which this link will be
provided?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWAVYAS):
(a) to (d). The Regional TV service in the
State of Gujarat is envisaged to be provided
via Satellite mode of linkage instead of mi-
cro-wave derived one. Such service was
initially plannedto be introducedin the State
on availability of space segement during
INSAT-Il time frame i.e. between 1993-95.
However, with aviewto catering to Gujarat's
requirement as expeditiously as possible
arrangements have been made to introduce
this service in an earlier time frame by ttilis-
ing C-Band transponder on INSAT ID in half
transponder mode. As per the present indi-
cations, the regional TV service in the State
isenvisagedtobe introduced during the later
half of 1992.

Telephone Services in Calcutta
8016. SHRI SOMJI BHAI DAMOR: Will
the Minister of COMMUNICATIONS be

p'eased to state:

(a) whether telephone services are
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regular in all the exchanges of Calcutta;
(b) if not, the reasons therefor;

(c) the steps taken or proposed to be
taken by the Government in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) and (b). Yes,
Sir. Except for occasional breakdowns for
technical and other reasons.

(c) To further improve the service fol-
lowing steps have been taken/proposed to
be taken.

(i) Introduction of electronic ex-
changes inthe place of old strowger
type exchanges.

(i) Replacement of Old instruments
by electronic push button instru-
ments.

(i)  Upgradation of External plant and
reducing the overhead wires.

(iv)  Replacementof fault prone cables.

(v) Provision of Inter-exchange junc-
tion circuits on reliable media like
optical fibre, digital Microwave
systems and pulse code modula-
tion (PCM) systems and new tech-
nology system are being installed.

Proposal to Handover Organisation of
International Film Festivals

8017. SHRIS.B. THORAT:
SHRI V. SREENIVASA
PRASAD:
SHRI M.V. CHAN-
DRASEKHARA MUR-
THY:

Willthe Minister of INFORMATION AND
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BROADCASTING be pleased to state:

(a) whetherthe Government propose to
hand over the Organisation of International
Film Festivals to the film industry;

(b) if so, the reasons therefor and the
details of the proposal worked out in this
regard; and

(c) whether the Directorate of Film
Festivals is proposed to be wound up there-
after?

THE DEPUTY MINISTER IN THE

MINISTRY OF INFORMATION AND .

BROADCASTING (KUMARIGIRIJAVYAS):
(a) Mo, Sir.

(b) Does not arise.

(c) No, Sir.

Special Agriculture Projects under
REC

8018. SHRI RAJENDRA AG-
NIHOTRI:
SHRIARJUN SINGH YADAV:
SHRI MOHAMMAD ALI
ASHRAF FATMLI:_._.
SHIR SRIKANTA JENA:

Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) the number of Special Agriculture
Projects (SAP) sanctioned by the Rural
Electrification Corporation so far in each
State;

(b) the achievement made against the
target in each State; and

(c) the criteria for sanctioning the
schemes?
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THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) Astatement indicating
the state-wise position of Special Agriculture
Project sanctioned by REC upto 31.3.91 is
enclosed. .

(b) No target is laid down by the Plan-
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ning Commission for sanctioning of SPA
Schemes.

(c) Presently, to be eligible for sanction,
SPA Schemes are to meet the viability crite-
ria of yielding an Economic Rate of Return
(ERR) of 25%.

STATEMENT
Sl. No. Name of the State No. of SPA Schemes sanctioned
to end of 31.3.1991
1. Andhra Pradesh 1385
2. Bihar 356
3. Guijarat 428
4, Haryana 197
5. Kamataka 725
6. Kerala 245
7. Madhya Pradesh 1829
8. Maharashtra ; 1530
i
9. Orissa 295
10. Punjab 381
11. Rajasthan 418
12, Tamil Nadu 858
13. Uttar Pradesh 477
14, West Bengal 325
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Review of Film Festival held in Ger-
many

8019. PROF. RAM KAPSE: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether the Government have re-
viewed the Film Festival held in Germany in
September, 1991;

(b) if so, the outcome theieof;

(c) the total number of Indian films
exhibited at the Festival;

(d) whether all the Indian films
selected for the Festival were exhibited;

(e) if not, reasons therefor; and

(f) the total expenditure incufred by the
Govemment on the Festival?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) Yes, Sir.

(b) After every important organisational
event, Gowt. routinely conducts a review in
orderto effectimprovement. The endeavour
istoleam fromthe past experience andtake
appropriate corrective steps in the succes-
sive festivals. There was some delay in the
despatch of film prints. Certain film prints
were to be gifted to the German Film Ar-
chives. Some of these prints did not reach
before the inaugural function of the Festival
of India in Germany on 16.9.1991. Some of
the prints were not properly checked also,
and hence when they were exhibited there
was some criticism. The Directorate ot Film
Festivals has been reinstructed that all
operationaldetails shouldbe thoroughly gone
into before every festival and efforts shouid
be made to ensure that nolapses take place.
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(c) and (d). The festival is spreading
from September, 1991 to April, 1992. 61
tilms are to be screened during the course of
the Festival. Alithese films have been exhib-
ited.

(e) Does not arise.

(f) The Department of Culture has allo-
cated an amount of Rs. 15 lakhs to the
Ministry of Information and Broadcasting in
connection with organisation of Film Seg-
ment of Festival of India in Germany.

Shortwave Air Stations in-._.
Karnataka

8020. SHRIG. MADE GOWDA: Willthe
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) the number of Shortwave AIR sta-
tions in Karnataka;

(b) whetherthere is any proposalto start
more shortwave stations in Karnataka dur-
ing 1992-93; and

(c) if so, the places where these are
proposed to be set up in the State?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(2) There is no Shortwave A.1.R. Station for
Regional Service in the State of Karnataka.
The Shortwave Transmitters presently lo-
cated at Bangalore cater to External Serv-
ices.

(b) and (c). There is no proposal for
providing' Shortwave Transmitter(s) for
Regional Service in the State of Kamataka.
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Reservationto SCs/STs

8021. SHRIRAM VILAS PASWAN: Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state the special steps
being taken by the Government to clear the
back-log in the reservation quota for the
Scheduled Castes and Scheduled Tribes in
the Ministry of Civil Aviation and Tourism?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): Special recruitment drives have been
undertaken to clear the back-log in the res-
ervation quotafor Scheduled Castes andthe
Scheduled Tribes. SC/ST officers are nomi-
nated on selection/promotion committees.

Compensation to the Concerned
Persons whose Land Acquired for L.T.I.
Manikpur Gonda

8022. SHRI ASTBHUJA PRASAD
SHUKLA: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether the amount of compensa-
tion of the land acquired for the construction
of Indian Telephone Industries Ltd. at Man-
ikpur Gonda was to be paid to the farmers;

(b) whether all the farmers whose land
acquired have been paid the amount of
compensation;

(c) if so, the total amount of compensa-
tion paid to them;

(d)the number of persons who are yet to
be paid the said amount; and

(e) the time by which the said amount is
likely to be paid?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
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P.V. RANGAYYA NAIDU): (a) to (e). Infor-
mation is being collected and will be laid on
the Table of the House.

[English)

Optical Fibre System in Telephone
Exchanges of Kerala

8023. SHRIMURALEE DHARAN: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) whether any programme of inter-
linking telephone exchanges in Kerala with
optical fibre system; and

(b) if so, the details of the exchanges to
be provided with this system and by when?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYANAIDU): (a) Yes Sir, Some
of the main Telephone Exchanges in Kerala
have already been linked by fibre-Optic
systems and there are proposals to extend
this facility to few more exchanges in Kerala.

(b) (i) The following Exchanges have
already been interlinked by Optical fibre
systems in Kerala:

1. Trivandrum
2. Quilon
3. Tiruvalia

4, Changanacherry

3 Kottayan

6. Emakulam
7. Alwaye

8. Trichur
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9. Palghat
10.  Attingal

11. Chalakudi

(b) (i) Following Exchanges in Kerala
are planned to be inter-linked by using opti-
calfibre systems during the current financial
year (92-93).

1. Calicut

2. Tamaraseri
3. Adimaly

4. Munnar

5. Kalpota

6. Mantody

7. Kumily

8. Peermade
9. Sultan-battery
10. Mariyur
11. Quilandy
12 Badagara
13. Tellicherry
14. Cannanor

Allocation for Development of Tourism
- in U.P. during Seventh Plan

8024, SHRIANAND RATNAMAURIYA:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a)the amount sanctioned by the Union
Govemment for development of tourism in
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Uttar Pradesh during Seventh Five Year
Plan;

(b) the details of the projects under-
taken during the plan period; =~

(c)whetherthe Governmentproposeto
develop more tourist places orimprovement
of some tourist places during eighth Five
Year Plan;

(d) if so, the details thereof; and

(e) the amount sanctioned forthe State
for this purpose?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) An amount of Rs. 442.63 lakhs was
sanctioned.

(b) The projects/schemes include two
touristcomplexes, one touristbungalow, one
yatri niwas, one forest lodge, three wayside
amenities, public conveniences at thirteen
locations, one fastfood centre, development
of Ghets andfinancial assistanceforprefab-
ricated huts/cottage, water sportsitrekking
equipment, fairs and festivals etc.

(c)to (e). The Eight Five Year Planis yet
to be finalised.

More Electronic Exchanges in
Orissa

8025. SHRI K. PRADHANI: Will the
Minister of COMMUNICATIONS be pleased
to state: o

(a) the number of electronic telephone
exchanges working in Orissa;

(b) whetherthe Government proposeto .
set up more such exchanges in the State;

(c)if so, the details with locations thereof;
and
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(d) the time by which these are likely to
be set up? :

THE MINISTER IN THE MINISTRY OF
COMMUNICATIONS (SHRI P.V. RAN-

GAYYA NAIDU): (a) 332 electronic ex-
changes are workinginOrissaason 31.3.92.

(b) Yes, Sir.

(c) Details are given in the statement
attached.

(d) The exchanges as listed in part ‘'C’
. above, are planned to be commissioned
during 1992-93 subject to availability of
equipments and funds as well.

STATMENT

Details of more Electronic Exchanges to
be set up in the State with locations

128 PC DOT
1. Amapal

2. Boundadihi

3. Chandaneswar
4. Dhusuri

5. B.T. Pur

6. Ghanteswar

7. Badampahar

8. Bisoi

9. Chitroda
10. Deuli
1. Jar.nada

12. Jamsola
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14.

15.

16.
17.
18.
19.
20.
21,
22.
23.
24,
25.
26.
27:
28.
29.
30.
31.
32.
33.
34.
35.

36.
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Pathuri
Bahalda

Muribahal

M. Rmachandrapur
Commara
Daulanga
Kalapathar
Kuanpal
Narasinghpur
Nuagaonhat
Arasoma
Gajendrapur
Kabatbandha
Krishnanandapur
Patkura

Bantala

Bair;da

Meramundoli

" Telkoi

Begedla
Dhakata
Hatadiha
Hindol Road

Kesdurpal

150
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37. Khamar

38.  Chirikipada Sasan
39. Sumandal

40. Badagéda

41. Vigipur

42, Golanthara

43. Nowpara

44, Patapur

45. R. Udaygiri

46. Bausuni
47. Gop
48. Gania

49, Kalyanpur

50. Nuagaoh

51. Parasapada
52 Gopalpur (RKL)
53 Kaira
54. Tensa

55 Dhama

56, Gaiselate

57. Ghas

AAA 64 Port MILT

1. Bhandaripokhari

2. Goplapur (BLS)
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4.

10.
11.
12
13.
14.
15.
16.
17.
18.
19.
20.
21.
22.
23.
24,

25.
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Kupuri
Pirhat
Barasahi
Khuntra
Saliapade .
Tiringi
Belgaon
Chandanbhati
Dt;ogaon
Tikarapada
Turaikela
Behera
Bittungiri
Lodugaon
Utkela
Adaba
Bhatakumuda
Bali§ura
B.D. Pur
Bhismgiri
Gallery
G.Garabundha
Jagannathprasad

Jarada
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27.

28.

8

8

35.

37.

39.

41.

(]

]

45.

47.

8

Kasinagar
Kulad
Manitara
Sldheswar
Simhala
Turubudi
Kotagarh
Nuagaon
Saranagaguda
Tumudibandha
Bahadijhala
Balanga
Bhapur
Bhusandipur
Charichhak
Gambharimundu
Gudum
Jankia

Kantilo
Manikgoda
Mendhasal
Nayahat
Satasankhe

Binaisingh

VAISAKHA 7, 1814 (SAKA)
51.

52
53.
54.

55.

57.
58.
59.
60.
e1..

62.

65.
66.
67.
68.
69.
79.
71.

72.

74.
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Bato

-Dhenkikote

Barbil
Kalamohhun
Kankadahad
Ramchandrapur
Rasol

Rekull
Senkarpur
Suakati
Turumunga
Angola
Akhuapada
Balitutha
Bari (CK)
Barua
Barundei
Daitari
Duburi
Indupur
Jakhapura
Kaduapara
Ker;dupatna

K. Jevpore
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75. Khuntuni
76. Kundu

77. Paradeepgarh
78. Safa

79. Singhapur
80. Talabaste
81. K. Singhpur
82. Kenduguda
83. Lamtapur
84. Ramanguda
85. Balisankara
86. Barasua

87. Jareikela
88.  Hemagiri
89. Kutra

90. Kinjirikela

91. Kalta
92. Lefripara
93. Nuagaon

94, Bandhabahal

95. Bhedin
96. Bhuta
97. Bigepur

98.  Chichinda
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100.
101.
102.

103,
104,
105.
106.
107.
108.
108.
110.
11,
12,
113,
114,
115,
116.
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118,

119,

120. .

121.

122,
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Dunguri
Bhoipur
Jaminikera
Jharbnandha
Kantapalli
Kirimira
Lastala
Paramanpur
Satapalli
Biranarasinghpur
Kaimati
Chhata
Jayantipur
Palasaguda
Janapanka
Khankhana
Badapada
Jharadihi
Padampur (Bls)
Khual

Koota
Puburia
Ch@ada

Budhamab
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123. Karaohuli
124. _ Kudatal

' 125. Satamaili
126.  Astaranga
127. Kamaguni
128. Siko
129. Haladia

130. Narendrapur
131. Chadeidhara
132.  Adhangash
133. Barikina

134, Chhatamakara
135. Cadapos

136. Larkhuda AAA

{5) AAA 2048 P C-DOT

1. - Bargarh
2. Bolangir
3 Bhadrak

4, Jharsuguda

5. 2. 5X C-DOT MAX at Balasore AAA
- 128P C-DOT & MILT Exchanges during.

Amars of DTDC towards Bihar Bhawan
[Translation)
8026. DR. RAMESH CHAND TOMAR:

. Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:
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(a) whether the hotels of the Delhi
Tourism Development Corporation of Delhi
Administrative haveto recover ahuge amount
from Bihar Bhawan, Delhi; and

(b) if so, the detalils thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

" (b) Does not arise.

[English]
New Telecom. Policy

8027.SHIR PRITHVIRAJ D. CHAVAN:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a)‘ whether new telecom. policy has
been formulated;

(b) it so, the details thereof, =~
(c) i not, the reasons therefor; and

(d) the time by which it is likely to be
formulated?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) The policy is
final stage of formulation.

- (b) Details are still being worked out.
(c) Being a very important document,
the Policy has to take into account ali related
aspeets needing in depth consideration.

(d) The Department is making all out
efforts to formulate the policy at the earliest.

Outstanding Amount of ITDC Hotels
8028. SHRI RAM BADAN: Wik- the .

Minister of CIVILAVIATIONAND TOURISM
be pleased to state:
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(a) whether a heavy amount of ITDC
hotels is lying outstanding since 1988 til
date;

(b) ¥ so, the details of the agencies
against whom the amount is outstanding;
yearwise, the details thereof; and

(c) the staps being taken to recover the
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outstanding amount?
THE MINISTER OF CIVIL AVIATION

AND TOURISM {SHRIMADHAVRAO SCIN-
DIA): (a) and {b). The requisite information is
given in the Statement attached.

(c) ITDC is making continuous effortsto
realise the outstandings.
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Flight between Calcutta and Port Blair

8029. DR. MAHADEEPAK SINGH
SHAKYA: Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to state:

(a) whether the Indian Airlines operate
flights only for two days.in a week from
Calcutta to Port Blair;

(b) if so, whether there is any proposal
to make it a daily flight; and

(c) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
- AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir. Indian Airlines is operating
4 days a week between Calcutta and Port
Blair.

(b) No, Sir.a

(c) The capacity deployed on the route
is adequate to meet the present passenger
traffic.

Small and Medium Steel Plants

8030. SHRIC. SRINIVASAN:
SHRI R. DHANUSKODI
ATHITHAN:
‘Willthe Minister of STEEL be pleasedto
state:

(a) whether scrap iron is imported at
high cost;

(b) if so, whether the Government pro-
pose to encourage the small and medium
steel plants; and

(c) f 50, the details thereof?
THE MINISTER OF STATE OF THE

MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) The international price of
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steel melting scrap is currently about US $
140 per tonne which is much lower than the
prices prevailing during the last year. Cus-
toms duty on imported scrap has also been
reduced form 35% to 10% from January,
1992

(b) and (c). The new industrial policy
announced in July, 1991, has removed ‘iron
and steel’ fromthe list of industries reserved
for the public sector and also exempted it
from the requirements of comulsory licens-
ing. Industrial Licence is no longer required
for setting up steel plants including small
and medium plants provided the location is
not within 25 kms of a city having a popula-
tion of more than 10 lakhs as per the 1991
census.

Power Generation in the Country

8031. SHRI GIRIuUnARI LAL BHAR-
GAVA: Will the Minister of POWER AND
NON-CONVENTIONAL "ENERGY
SOURCES be pleased to state:

(a) the latest position with regard to
power generation in the country State-wise,
project-wise; '

{b) the deflicit of power in each State
against the demand; and

(c)if so, the steps taken by the Govem-
ment to make up the deficit?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) State-wise/Station-
wise Energy Generation in the Country dur-
ing 1991-92 is given in the Statement-I.

(b) The State-wise/UT-wise/System-
wise power supply position in the Country
during 1991-92 is given in Statement-il.

(c) Various measures being taken to
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improve the availability of power include losses, implementation of demand manage-
expediting commissioning of new generat- ment conservation and energy measures
ing capacity, implementation of shortgesta-  and arranging transfer of energy from sur-
tion projects, improving the performance of  plus to daficit areas.
existing power stations, reduction of T&D '

STATEMENTH

State-wisa/Station-wise Energy Generation in the Coutnry during 1991-92

States/ Actual
Systmes/ Gen.
Stations 1992
and Type of

Generation .

1. NORTHERNREGION

1. B.B.M.B.
BHAKRA L &R 6277
GANG. & KOT 1232
DEHAR 3568
PONG 1458
BBMB TOTAL ’ 12535

2 DELHI

BADARPUR 3973
DE.S.U.
P, STATION 1481
RAJGHATR.P. | 587
DESUGT 677
DESU TOTAL 2745

DELHITOTAL 6718
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States/ Actual
Systmes/ Gen.
Stations 1992
and Type of
Generation

3. JAMMU & KASHMIR

PAMPORAGT 85
J&KTH. 85
LOWERJHEL 561
OTHERS 231
HYDRO TOTAL 792
NHPC SALAL 2197
J&KTH. 85
J & KHY. 2989
J &K TOTAL 3074
4, HIMACHAL PRADESH
HP.S.EB.
BASS! 291
GIRIBATA 188
BINWA 32
ANDHA 65
SANJAY 454
HP.SEB. 1030
B'SIUL 826
1056

HP TOT. HY.




169  Written Answers VAISAKHA 7, 1914 (SAKA) Written Answers 170

States/ Actual

Systmes/ Gen.

Stations 1992

and Type of .

Generation

5. HARYANA
F'BAD EXTN. 820
PANIPAT 2468
HARYANA THERMAL 3288
W. YAMUNA 268
HAR. TOTAL 3556
6. RAJASTHAN

R.S.EB.
KOTA 3728
RSEB THERMAL . 3728
R.P. SAGAR 627
JAW. SAGAR 424
MAHI BAJAJ 339
ANOOP HARH 0
RSEB HYDRO 1390
RSEB TOTAL 5118
NTPC ANTA ‘ 2394
RAPS NUC. 1159
RAJ. THERMAL | 6122

RAJ. NUCLEAR 1159
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States/’ Actual
Systmes/ Gen.
Stations 1992
and Type of
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RAJ.HYDRO 1390
RAJ. TOTAL 8671
7. PUNJAB
BHATINDA 1923
ROPAR 4019
PUNJAB THERMAL 5942
UBDC 1-3 244
SHANAN 568
MUKERIAN 1139
ANANDPUR SAHIB 886
PUNJAB HYDRO 2837
PUNJAB TOTAL 8779
8. UTTAR PRADESH

UP.SE.B.

OBRA 1-5 590
UBRA 6-8 1031

OBRA9-13 4968
OBRA 1-13 6589
PANKI 332
H'GANJ A 4
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Systmes/ Gen.
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and Type of

Generation
H'GANJ B&C 717
PARICHA 571
ANPARA 3983
TANDA 459
RPHKANPUR 0
OTHER (U.P.) 6
UPSEB TH. 12661
RIHAND 1260
OBRAHY. 446
MATATILA 107
GANGA CANAL 173
KHATIMA 227
RAM GANGA 347
YAMUNA 184 544
YAMUNA Il 924
CHILA 662
KHODRI 431
MANERI BHALI 426
UPSEB HYDRO 5547
UPSEB TOTAL 18208
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UP V.-U.NGM

UNCHAHAR 770
NTPC SINGRAULI 14029
NTPC RIHAND 6522
NTPC (NCR) 0
NTPC AURGT 3835
NTPC DADRI ]
NHFC TPUR 0
NARORA APS 552
U.P. THERMAL 37817
U.P.NUCLEAR 552
U.P. HYDRO 5547
U.P. TOTAL 43916

2. WESTERN REGION
9. GUJARAT

G.EB.

DHUVARAN 2984
UKAI 4282
GANDHINAGAR 2729
WANAKBORI 5834
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SIKKA 564
KUTCHLIGNITE 423
UTRAN 233
UTRAN GT 0
GAS TURBINE 253
GEB THERMAL 17302
UKAIHYDRO 534
KADANA 301
GEBHYDRO 835
GEB TOTAL 18137
AE.CO. 313
SABARMATI 2016
VATWAGT 323
GUJ. PVT. 2652
GUJ. THERMAL 19954
GUJ.HYDRO 835
GUJ. TOTAL 20789
10. MAHARASHTRA

M.QE.B.

4846

NASIK
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Generation
KORADI 6042
PARAS 424
BHUSAWAL 2734
PARLI1-2 266
PARLI3-5 2308

| PARL!1-5 2574

CHANDRAPUR 5083
K'KHEDA 40
K'KHEDA-II 2508
URANGT 2925
MSEB THERMAL 27176
KOYNA 3237
KOYNA DAM ,1 75
VAITARGNA 180
PAITHCN 33
ﬂLLARl 122
BHIRA TAIL 89
BANDARDHAR 14
BHATSA 3
SMALL HY. 164




181  Written Answers VAISAKHA 7, 1914 (SAKA) Written Answers 182

States/ Actual

Systmes/ Gen.

Stations 1992

and Type of

Generation
MSEB HYDRO 4017
MSEB TOTAL ' 31193
TROMBAY. 6188
TARAPUR NUCLEAR 1710
TATAHYDRO 1640
MAHA. THERMAL 33364
MAHA.NUCLEAR 1710
MAHA. HYDRO 5657
MAHA. TOTAL | . 40731

11.MADHYA PRADESH

M.P.EB.

SATPURA 4380
KORBA-1 0
KORBA-2 625
KORBA-3 837
KORBA 1-3 1462
AMARKANTAK ) 1071

KORBAWEST . ' 4662

M.P.E.B. THERMAL 11575

. GANDHISAGAR - 509
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